
ENTRA L ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 2, 67, 8.7, 113, 126, 137, 181, 212, 266, 28, 
269,.277,28 1,299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 32, 3.29, 331, 333, 344, 345, 346, 347, 
348, 350, 3.51, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 3 70, 371,372, 
373, 380, 381, 38, 386, 38.8, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
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Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mrjustice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A29!2013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath FIouse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

1'.P.1.athee1 
S/o Attcka 
I'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: MrS habu Sreedharan) 

Versus 

Union Territory ol' Iakshadwcep represented by 
the Admiri istrator, Kavarathi Is1and-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarafti Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village (Dweep) Panchayath 
Kiltari Island, Union Territory of Lakshadweep-682 558 

ThePrincipal. 
Govérnent Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Maisha.T. 
S/K•idavu Kornalarn 
Thenakkal HOuse, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/oKhalid 
Aliinapura, Kiltan Island 
Union Territory  of Lakshadweep-682 558. 

Iazi 
S/o. tb K.oya 
Puthi'athekki1a 111am, Kiltan Island 
Unfti T;ii'iy of Lakshadweep-682 558. 

SaydN4uhammed Koya C.H. 
Sto:Muth iikya 
Chrnayath House, Kiltan Island 
Uiiion Territory of Lakshadweep-682 558, 

Rafeek Khan H.M. 
S/o Abdul Rehman 
Al iyar F-i&usé, Kiltan Island 
Uniorj Territory of I.akshadweep-682 558. 

(By Advocate MrShabu reedharan) 

Versus 

Applicants 
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1 Union Teintory of Lakshadweep iepresented by 
the Adrninistratoi, Kavaiathi Island-682 555 

2 
4 	 I 

The 	uector of Panchayath 
Union Terntoiy of Lakshadweep 
KvththiIs!and-682 555 

 The Chairperson 
Vi11áge(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

 The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 

(By Advo&te; 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3 OA 87/2013 

1. Abdul,  SàaitP.P., age 43 
So: Saidmuhammed 
Pthiyapura, Kiltan Island 
Lakhadweep. 

2 Sajid 1han, age 33 
Saidrnuhàmrned 

Kitiohtaft-1ouse 	Kiltan Island 

Respondents 

Applicants 

(By Ad'bie: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
ion Territory of Lakshadweep 

Kavarathi -682 555 

TFDiiector, Department of Science & Technology 
alFdep Administration, 
vtIJard-682 555 :; •I 	 • 

.j\ 
3 	ub i\Pisldra1 Officei 

of t)-  environment Warden 
Dbparthent oEnvironrnent and Forest, 
Kilan Island.?  Jakshadweep-682 558 

4. 

	

	th Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 Respondents 
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(By Advocate 	(Mi S Radhakiishnan (R1,2 & 3) 	
S 

(Mr R Rarndas - R4) 

4. 	O.A4.13/2013 

I. 	Mth u.k o.ya. T. P. 
Sb Kidave Haji 
Thu uvathapuia, Kiltan, Lakshadwecp 

2 	Salih P 
S/3 .1brahim 1-Iaj 

I(iltan, Lakshadweep. Padara,  

. YaOobP.K. 
Sb. Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMohamnied 
Sb Attaka, Al iyar, Kiltan, Lakshadw.eep. 

Kunhikoya AP. 
S/a Sayed Muhammed P.K. 
A.rk.kà1pura, Kiltan, Lakshadweep.. 

6 	4duaA 
Sc Kç!aveT P 
A1icori Kiltan, Lakshadweep 

7 	Munavva 
Sb Shaik K K, Pa!liyachetta, Kiltan, Lakshadweep 

8 	Sathai C 1-I 
$/6'h.inned P. 
Chadipui a, I<ujtan, L akshadweep 

9 	RaheemP 
jJ•.: 	'.,. 	. ..... 

S/ Mohbrrirned V, 
tan, Lakshadweep. 

10 	heed P T 
Sb kunhi Haji, Pallithithiyoda, 

J.
Kiltan, L akshadweep 	 Applicants 

(ByAdvocté:..Ms.Daisy I Daniel) 

Versus 



1. 	The Administrator 
UniQn. Territory of Lakshadweep 
Kvarathi-682 555. 

2 	The Chairperson 
Village (Dweep). Panchayath 
Kiltan-682 558. 

The Emplyient Officer 
Kaväráthi,.Ldkshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

lIorticu1tural Asistait 
Village (Dweep) Panchayat, Kiltan-682 558 

(By Advocte: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. 	OA 12612013 

AsadullaK.C. 
S/o Yousuff 
}annichetta, Kiltan Island 
U F of Lakshdadweep-682 558 ' 

Kunhi.M. 
S/o Ambukoya 
Maiumml, Kiltan Island 
YFof 1 akshdweep-682 558 

Nasu.K. 
S/6 Mohammei 
iomalam, Kiltan Island 
ii F ofakshdadweep-682 55.8 

Salem PP. 
S/o Hamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

RafcekP.P. 
/o Chaodan 

Puiatliiira' Kiltan Island 
UT 

 
9fiIshdadweep-682 558 

Respondents 
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6. 	Kyihi1.P,... 
Sb Pukoya 
Kattampally, 1K.iltari Island 
UTo1Lakshqalweep-682 558 

7 	Abdul Kasim P V 
Sb J'i1uneei 
11 entmveli,.Ki1tan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Uiiion Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The tftèctor of Panchayath 
Unlion 	 rjtory of Lakshadweep 
Kv.rathi Island-682 555 

The (Thairperson 
Village (Dweep) Panchayath 
Kiltan Island,. Union Territory of Lakshadweep-682 558 

The Executive Of 
\1ilIae (Dwccp) Panchayath 
K ilta island, Union Territory of Lakshadweep-682 558 

The Envirpnient Warden 
1I3padnieit'df Environment and Forest 
Zbn,.Of1ice Kiltan Island 
Union Territoryof Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhàkrishnan (Rl,2,4 & 5) 

OA 137/2013 

Jalaludheen k:i. 
'S/o Shik Poovalap 
Popvalap I-louse, Kiltan Island, 
UYfItaks1adwecp-682 558. 

S. 

oil rsl:anC.I-l. 

Lj  

I. 	
Ft11 

Kôl'dda, Kittän Island, 
(J1 of Uâkshádv'eep-682 558. 

. 
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I • 	IbrathullàT.K. 
1c Ahared 

Th.naka House, Ki itan Island, 
Ui.: aksh 	ëep-682 558. 

Ameera!i A.P. 
S/a Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT QfLakshadweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Syed.Mpharnd Koya K.P. 
S/b Mohammed 
Kanjipura I-lOuse, Kiltan Island, 
LflTofLakshadweep-682 558. 

iasin2ko'a C.I-I. 
S/p Muthukoya 
Ammipui'a I-louse, Kiltan Island, 

of Lakshadweep-682 558. 

(By Advocate MrShabu Sieedharan) 

App! icants 

Versus 

UnidnTijidr' of Lakshadweep represented by 
th6 Ad4niiiistator, Kavarathi Island-682 555 

T. 

fhe Lirector of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The .çhaif pr.on 
Villa 	lwp) Panchayath 
Kiltn Jsland,c Union Territory of Lakshadweep-682 558 

Thexecuti!Officer 
vifla9p 	Panchayath 
KiltiIs1and, Union Territory of Lakshadweep-682 558 

'the Assistait Engineer 
Electrical Sub Division 
Kiltan Island 
Unn Territry of Lakshadweep-682 558. 	 Respondents 
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(By Advocate Mn SRadhakrishnan (R1,2,4 & 5) 

7 	OA 181/2013 

Sadakathulla A, age 38 
S/oKunhi. Ahàrnmed 
Ajnad I-louse, Kiltan Island 
Lakshadwep, 

Nararl1;liaP.T.,ge 26 
$b Kunhi 
PallthithiyodãHouse, Kiltan Island 
La k had wee p. 

(By Advocate: Ms.áisy I. Daniel) 

Applicants 

Versus 

The Administrator 
ion Territory of Lakshadweep 

Kávaiath 1-682 555. 

2. 	'Yk6 Chairperson 
V,illdg (Dweep) Panchayath 
Kiltan.-682 558 

3 	Direcbi b Pnchayat 
Departrnnt of Panchayath 
Ka\trathi-I682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	0.ANo.212/2013 

) P. llavvàb;W/o.  Abdul Salam 
Laboui ci, Agi icu!tui al Department, 
Agati island, Rsiding at Palhpurarn I-louse, 
Unicih Teti itbry of Lakshadweep, 
Agàilslaid 

(By Advocate Mi ( Jaju Babu) 

Versus 

1. 	The Di rebtor  f Agriculture 
Union Territry of Lakshadweep 
Ka'arattiIs1th+- 682 555. 

Respondents 

Applicant 



- 	 I.. 	r 	- 	 - ---- 	 - ---.-.---- .----------------.-.------.-----.--.------.---.-.----- 	 - 

	

. 	T.Adrninisrtor 
jinion Territory of Lakshadweep 
Kavaratt Island - 682 555 	 Respondents 

(By Advocate Mr S Radhakrishnan) 

	

9 	0A266/2013 

	

I. 	SbiAli..K: 	- 
KwiyathcyocfaHouse, 
Kiltan Island. 	- 

	

2, 	C.P. F•iroz. 
Chemmanarn Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

kC.:Jaffe'  
PaklipuraHouse 

alpni Island. 

Habsa. A 
Alikorne House 
Kiltan Island. 

A.P. Naseerna 
A.ynapur House, 
Kara4 Ilad. 	 Applicants 

(By AocáMK.B.  Gangesh) 

Versus 

	

I. 	iheAdminiiator, 
• 	\dnipisiatidii of the Union Territory 

bfLakshadweep, Kavarathi - 682 555. 
The Director (Services) 
Adi-ninisir''atio'n of the Union Territory 
o1Lakshadwèp (Secretariat), 
Kavaratti - 6 	555. 

t)epartmertf1 Environment of Forests 
LJion Rèriry of LakShadweep, 

555. 	 Respondents 

- 	 -. 
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(By Advocate:Mr. S. Radhakrishnan) 

10 	OANo 268/2013 

M Noorul' Arneen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
Union Teititory, Lakshadweep 

2. 	B.M. Mapsoor. 
S/o. Late A.C. Mohammed Jalaluddin 
l3harkath Manzjl 
Agati Island, Union Territory 
Lakshadweep. 	 Applicants 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
union Territory 
K 	

bfLakshadweep, 
avarathi —682 555. 

2. 	The I)irector of Panchayath, 
Depaitment of Panchayath 
Kavaratti —682 555. 

& 

3: 	Directdr ofcience and Technology 
mnd Envirnent, 

ri JnidnTe? 	f Lakshadweep 
Ka\aiithj.-.:682 55. 

Di rector (Labour & Employment) 
Kavarathi— 682 555. 

Special Offier 
VWage (Dweep Parichayat, Agatti) - 682 558. 	Respondents 

(By Advocate: Mr. S. Radhak.rishnan) 

Ii.. 0A269/2013 

Ahamfned B as h ee;C., age 32 
S/o T.Oui's : 
Aiakalachatta'HousKthan Island, 
Lakshd've'p. 	 Applicant 

(By A 	caeMt.örshious Kuriakose) 

. 
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I 	 Versus 

'\drninistratoi 
ii niori Territc' of Lakshadweep 
1Kavarathi.68.2..555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 •g 

The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Director ofPanchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

hTorticültural Assistant 
Village (Dweep) Panchayat, 
K1!tan-682 558. 

(By Ad''ocate 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12 	0A277/2013 

Hamead, iaae 26 
DIo SaidMuhainrned 
Namb1thcF House, 1(iltan Island 
Lakshadwep.. 

(By Advocates Mr.Grashioüs Kuriakose, Sr.) 

Vesus 

1. 	I he Adminisitoi 
UT of LalKshadeep, Kavai athi-682 555 

2 	Dli eptOt of anhayath 
Depatlhènt f Panchayath 
Kayluathl-682 555 

3 	Exeutive OffiOer 
Vi1i.age'(Dwee) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chaiipeisor 
Village (Dwep) Panchayath, 
Kiltan-682 55 

(By Advocate MrS Iadhakrishnan - Rl-3) 

13 	0A281/2013 

laha P 
S/oSiyid V.K.. 
Va! lomkadiydd:ü 
lKiltan 1sland, IIa!Kshadweep 

2. 	Sayed Badushà Muhideen S.V. 
Sli dahar Ban Vilas House 
C he t I at. 

Respondents 

Applicants 

. 

(By AdvoCate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

ThAdrninistrator 
Uf of Lakshadweep, Kavarathi-682 555 

ireêtor 
•Sciince & Technology 
Chetlat-68256 

DiCctor qf Panchayath 
RUI a! Development Department of Panchayath 

" Ch6lat-682 556 

4 	Chaiperon 
Village (Dweep) Panchayath 
Chet!at-682 556 

5 	Add! Sub Divisional Officei 
56. 

6. 	JLiflior Scientific Officer 
helat-682.55. 

7 	Accounts Olficei 
Seci ctariat, Ka'ai athi-682 555 	 Respondents 

(By Ad\ocate Mr Radhaki ishnan-R 1-3 & 5-7) 

14.OtANo .99/2013 



A.K.Sajeed 
Akkara I-louse. 
Kaipi a 

P;Háeèit 
Po6dyern House 
Kalpeni Island. 

N.T. Ahadabi 
Athanarn Thottarn House 
Kalpenilsiand: 

P.P. Sulaikha 
Puthiyà Pandararn House 
Kalpeni Island. 

C.P. Nooijehari 
çhenmanai'n Palli 1-louse 
Kalp'eni Island.. 

6 	A.K. Beebi 
Arakkalar House 
tKaleni Island. 

7. 	M.P. Mohammed 
Mu(lipura HQusè 
Ialpeni slad, 	 Applicants 

(By Advocte Mi  K B Gangesh) 

r 
	 Versus 

ThCAdrninistator, 
Ad ni n i stra t ioh of the Union Territory 
of Laks'hadweep, Kavarathi - 682 555. 

The Director (Services) 
Adrninistratiqn of the Union Territory 
of LaksFdvp, (Secretariat), 
Ka'.'aratti - 18 555. 

rned! :8fAgriculture 
U,ni3ii téi+ity of. Lakshadweep, 
Kaarh68:2 555. 
Re15iented by its Director. 	 Respondents 

(By Advcte: Mr. $. Radhakrishnan) 
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15. OA 300/2013 

1. B.K oya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

2, B.Aharnmed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

 K.K.Mohamined Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Aidrofl Island. 

 P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P,,Pandathpura House, 
Andrott Island. 

 M.P.Pookunhi, age 50 

S/o Khader, Matharapura House, 
Andrott Island. 

 M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti. island. 

 C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada I-louse, 
Andi'ott Island. 

 K,P.Moharnrned Yaseen, age 33, 
S/o Nal lakoya, Kattupra I-louse, 
Andrott Island. 

 'J'.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada. House, 
Andrott island. 

 B.Mullakoya, age 43 
S/o Kidave, Bithnatt I-louse, Kavaratti Is1and. 

 P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Androti. island. 

 AJa.mal, age 48, 
S/o Abdulla Attalada, AIiyathaia House, 
Andrott Island. 



. 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti. Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island, 

T.B.Mohammed I1ussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Androfl Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

22, Mohammed Murshid, age 36, 
S/o. Koyamma KR, Moosathada, 
Andrott Island. 

K.C.Moharnmed 1-lussain, age 39, 
Sb. Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



I 
M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perurnpally, House, 
Aridrott Island. 

PM.Thajurinissabi, age 39, 
D/o Majeed, Puthiya Marizil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

H.K.I-Iussain, age 35, 
S/o Pookunh i, l-Ialookakkada House, 
Andron Island, 

30, M,P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn I-louse, 
Androfl Island. 

K.Mohanmed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada 1-louse, Andrott Island. 

K. 4oharnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K,Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andron Island. 

.A.Rsheed Khan, age 39, 
S/oyeed Ismail, Aliyathara I-louse, 
Andwtt Island 

K.Abdul Salarn, age 33, 
S/0 Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andi'ou Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohamrned Aliyul Akbar, age .32, 
S/o Basheer, Kakachiyapura House, 
Androit Island. 

39, . 	Basheer Karakunnel, age 41, 
S/o Sayeed Mohamhied AC., Karakunnel House, 
Androit Island. 

Ubaidulla, age 29, 
Sbo Seethi, Bappathiyada House, 
Androti Island. 

P.l'.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Androti Island.. 

M.M.Sayeecl 1-lussain, age 27, 
SIO Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
DboYousaf, Mylachetta 1-louse, 
AndrOtt Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

C 

Guhar Madeena Beegum, age 37, 
DboJvjoha'mmed B, Aliyathara House, 
Andrdtt Island. 

46 	K 1Pookunhi Koya, age 36, 
S:/öY 'coob, Kolikkan 1-louse, 
iLjd1:oEtt Island. 

47. K:Dervesh Mohammed, age 36, 
S/p Sayeed Mohañimed, Kachashada 1-louse, 
Androti Island.. 	. 	 . 	. 	Applicants 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

C 



The Administrator 
Un ion Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàd weep, Kavarathi. 

Director 01 Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Anclroth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

i\4ohmmed Shamsheer M.K. 
S/oBäthesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

.Nouhakhan M.K. 
S/0ied Koya 
i\'Iayamkal<kada I-louse, Andioth 

9 	N4dhpmed Kasim P P 
S/d:Iidave, Palathupra 1-louse, Androth 

	

10. 	Abdl1:.  i\kbar 
Sb 	!bair 
Pandath Puthiya Pura 1-louse, Androth 

II. Mujeeb Rahman 
S/o Ibrahim 
Al iyathara 1-louse, Androth 

	

12. 	Sirä 1(1'. 
voKjasim l(o)'a 

1Kiij.iiinathi I-louse, Androth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thecheri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.K.Kidave 
Palathupura House, Androth 

Miiharhxned Khaleel 
S/o Adu11a 
A.1iyahara House; Androth 

Muhaiiimed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By AdvoQate 	Mr S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 
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I. 	Attakoya T.V, ae 44 
S/o Koya Thankga! T, 
1 hadath Valiyakkattu 
Andioth Island 

	

2 	Sayecd JKoya,ae 43 
Sb Koya Kidave, Aliyathara House, 
Androth island. 

. Mohammed, age 54 
S/o Shaban, Birlyammada House 
Androth Island. 

. You.salYage6O 
S /0 Ahammed, Kandalath House, 
Androth Island, I.. 

	

5 	Mujec Rehrnan, a g e 35 
Sb Koya, Karchetta House, 
Andioth Island 

	

6 	Abdul Nasar, age 38 
S/oJ\Jalla Koya, Kunnashada House, 
Androth Eslad.'., 

	

7. 	Mohammed I3asheer, age 37 
Svo Yacoob, Aliyaffiara I-louse, 
Androth Islii-id. . 

	

8 	 age 35 
Sb SaXeeKoya, Pandath Puthiyapura House 

Pookbia,4 
S/p Koyarnma, Mayarnpokada House, 
Andrbth Js1and 

Noutlage43 	. 	. 
S/o KoyanmaKoya, Thacheri House, 
Adroth Islaii. 

ASi[,ag37 
S/oeethjThcherj Moosathada House, 
A'nd:oh Is.lrd. 



Hassafl, age 30 
Sb Jamaludheen; Kadiyarnmada House 
Androh Island. 

Mohammed Rafeek, ag&4 1 
S/b:A,shornhabi, Bilutheth House, 
Añdroth. Island, 

J:&3,àg37.i 
S/o Kunniseedhi, Palathupura House, 
•Androth Island. 

Farook age 49 
S/O Koyamiña, Pochalaiñ House, 
Aridroth Island. 

.)j:u!Hassan,  .age 51 
$/p A 	.Iha4er,Karaçhetta House, 
Androth Island 

Ky,ge48b 
Svo. Sayed Mohammed,  Thacheri Moosathada House, 
Andioth Island 

13abeer, agé7 
Sb Kidave; Modarnpura House, 
Androth Island 

Muhammed I-Iuáih ;  age 42 
S/o I Iainecd, Azhikakem Pura House, 
Ad:io1hIs1and. 

20 	Jabbai, age 39 
Sb Nalla Koya, Kunnashada House 
Androth lsiad. 

Mharnmed.Lyaudden, age 33 
Sb. Säyce.d Mharnmed, Neelathupura I-louse 
Androth Island 

Hhcd, ae 4. 
sib SaeedM9harnied, Kunhali House, 
i\jdroth Island. 

Shahul I Tamedd ae 33 
S/p Kidave. PoOdarnkakkada House 
And oth Island. 

Ridad Bee6i,1. age 46 



Ll 

26. 	Mohammei S.'I.ern, ag.42 
Sb Sayeed Mbhamrn'e.d:,ikunnashada House, 
Andioth Island 

27 	Gafooi,age4 
S/o I hangu Koya, Pentamveli House, 
A fidrodi Is1and.' 	..... 

Siddeeque,' age 43 
J(idave, N4diyothada I-louse, 

Androth Island. 

Shanavas, age' 33 
Sb IKunhi Joya., Poc'halarn House, 
Androth !sland. 

ooknhi, age 50n 
S/o IKidae, Aliyathara House, 
Androth Island. 

Ka1eel'3 
Sb Ruai Aanakar House. 
Androth Islàhd. 

IUys, age 36 
IS/o I-Iamza Ioya, Aliyathara House, 
Androjh Island. 

1ohammed!3sheer, age, 39 
S/b Sayeed Wharnmed, Aliyathara House, 
Apd'otli Islakid 

34 	Mohaiedài, age 33 
S/o'Saycod Içil, Aliyathaia House, 
AndrotHslanft. 

35. cheriyKo'aage 46 
S/Q Kader, Matharapura House, 
Androth Island, 
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36 Mohammed Saleem, age 33 
Sb 	Koyamma, Kannipuia House, 
Andioth Island 

37 Shamsuddeen, age 33 
S/oAbdulKadei, Belichetta House, 
Androth Lslärid. 

38 Kunhiseethi, age 47 
S/a Aboo Sala, Lavanakkal I-louse, 
Androth.lsland..* 

 Yacoob, age 45 
• S/a Sanddeen Kunnashada House, 

Androth Islaid. 

 AbdulJabbar, age 38 
S/a Sayeed Mohammed, Kannichetta House, 
Androth Island. 

 iamaI, age 41 
S/c. ,Sayecd Bukari, B idurnkattu Bilutheth House, 

 i3id; 	'g 	9 
ID/a Sayeeq Bukai 1, Thachei i Biyyada, 

ifioth Isid.. 

 ajina BeeuiTi, age 29 
D/oNallaoya,Lavanakkal House, 
Andróth Island. 

 Shharas Iee\irn, age 28 
Lavanakkal House, 

Anddt1 	Ilaid. 

45 tadhnge 32 

Sk Pookunhi, Rahrnath Villa, 
Andiah Island 

 imddeeh.P.T, age 33 
SLc Nasa, çhqdath I-louse, 	• 

Androth island. 

 kbdl,age 42 
S/a 	ausaf. 	ndarani House, 
An,diotb Islard. 
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Hassan, age 39 
S/oi  Sayeed Bukari, Matharapura House, 
Androth ISland. 

Mohanmed Seem, ge 38 
'S/b Yojsa I Thailath House, 
Androth Island. 

Molirnrnèd Musthafa, age 36 
Sb Pookoya,Neganmada House, 
Andrbth Island. 

K.oy8age36 
S/p Attakoya., Mathil House, 
Androth Island. 

Kamil,age4l 
S/a fVluthu Koya, Palathupura 1-louse, 
Androth Island. 

si.F,age30': 
S/o'Scthi 'I(0)a, Lavanakkal House, 
AndrothIslan. 

Sakariya, age 
S/o Muthukoya, Bilutheth House, 
Andioth Island. 

Sdlih, age 37 
S/a Junikoyd,Aynarnada House, 
Abdroth Islid. 

Iahmth1la ge39 
S/a 

 
Si. 	House, 

A n d ioth  I si n 

1:oinined 	1arn Naser, age 40 
S/o Syeed ; Mhamrned, Palliyet House, 
A ndroth Isand. 

Sayecd MoIanrned, age 42 
S/a Iasimi,.Achadapurakattu House 
Androh. Is1aiid. 

AnvarI-Iussaiii, age 29 
S/o 	Kunnashada House 
Andro,h Il.and. 

. 



. 60. }TIab:ebu Rahman, age 28 
S/a Sayced Mohammed, Kunnel House 
Andioth Island 

61 	Rash6ed,ge3 
8/0 JKoy 1<iakkada House 
Andioth Islahd 

62 	Chet iya Koya, age 32 
S/o Aboo Salah, Perumpalli House 
Androth Island.. 

Mujeeb Rehman, age 37 
S/a, Sayeed.  Buhari, Karakunnel House 
Androth Jland. 

 Noulel K, age 33 
S/p NattaVa Koya, Cheriyadarn House 
Andioth Island 

65 Adl 	amad, age 45 
S/t Koyamma, Kai akkada House 
Androth Island 

66. Shanu Shimobs, age 34 
S/o Cheriyakoa.M., Pentamvilapura House 
Androth Ilad. 

67 Mohammcdbdul Naser, age 308 
S/a Jaleel yI 	Kottiathattu 1-louse 
Andioth Is1iid 

68 Mohaiirrd 1aihahu1la,  age 33 
S/a lK.oyanmkoya, Nal Ia! House 
Andi oth Islaid 

69. TtathulIah, ag&30 
S/a Kunhisethi, Pet umpalli 1-louse 
Androth JIaIid. 

70. Riyasae9. 
S/o Shaik Koya P S , Pentambelipuia 1-louse 
Andioth Island 

71 Nisai,a3H 
S/p lKidav 	P F 	Pandathu Lavenakkan House 
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72 	Rahmat, agc 42 
S/a Pookutty li , Mathil House 
Andioth Island 

73 	Mohammed Hassan, age 37 
Sb Sayecd Mohammed, Achammada I-louse 
Andioth Island 

74 	Shamsudecn,'agc 32 
S/o Muthu Kya K.,mNellai House 
And.roth lslànd. 

Mohammed Nseer, age 28 
S/p Muhammed, Pentamvelipura House 
Androth lslnd. 

Rau lath Beegum, age 29 
Sto .lhangakoya, Arathupura T-lous 
Androth Island. 

Fathahbddeer, age 38 
S/b Iidav .UJ.., Makket House 
Andi oth Island 

da 78 	Biul Min, age 32 
Sb Aldul Khadei, Moodampura House 
Andioth Island 

79 Mohamncd Mjstafa, age 33 
S/o Ahammadiya, Jabalpuia House 
Andioth Island 

80 Mohammqd Kasim, age 47 
S/a lkidavc V K , MaRket I louse 
Andi oth IsIard 

Jk  

81 	MohaedAboosalih, age 40 
SbQ .. SayeedMohammed, Bilutheth House 
Andioth Isidrid 

82 	Kunhiscethi, ae 47 
Sb 'ousaf, lylethaiapuiakatte House 
Androth Is1ard.: 

83. 	Flarsa Koyadge 42 
S/a Ahämmcd Makkett 1-louse 
Andi oth lsIaid 

. 



85 

86 

88 

 

 

IN 

92. 

93 

95 

2,7 

Attakoya, age 49 
S/.b Yacoob, Aliyathara House 
Androth Island 

Khalcel ;  ge 9 
Sb Sayed, Cherikkal Pi'thiyapura House 
AndrothJland. 

ia1ha11611, age 34 
S 1/.

o Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
1'hacheri Moosathara 
Androth Island. 

tvlohammed Farook, age 33 
S/ NallakoyaC.L., Tharampalli Makket House 
Androth island 

Abdo1ih, a31 
Sç SlaikJQy, Moosakada House 
Aididth I1and. 

Salecm, age 3 
S/,Seethi, Karakunnel House 
Andrhth Islaiid; 

Mohammea Ksim, age 33 
Sb Sayëd Máharnmed P.C., Pathada I-louse 
Ahdiot$ Is1arid. 

:11 	 I 

riy(9y L.4, age 44 
S/6~Ki da; 	House 

Molrnnedhissain, age 41 
Sto Sayeed Ithail, Kanda lath I-louse 
Androth IslaiI. 

Sabir Khan, age 33 
$/c) Koyam'nloya, 'Thattarnpokkada I-louse" 
Ahdrofh I slat d. 

ssáiag3 
IQ S{yd B'ukari, Podamkakkada House 

Atdrd Ihd.  

I 	U 

t . 



96 	Akbar.0 , age 33 
Sio Attakoya K Edayakkal House 
indiotb 'Is1ar1 

97 	bdu1 Vahab, age 33 
Sb fhangakoya P , Kunchali House 
Andioth Island 

Mohänimed MuSthafa, age 42 
Edayakkal l-ioiise 
Androth Island. 

Navas, age 25 
Sb 1:l.ussaiP,Jhahira Manzil 
Androth Islnd. 

Shanavas, age 33 
S/6 Shaiafudecn, Mathil House 
Andioth Island 

11asaiag 	3. 
bo SCCth i. M, javanaka1 I-louse 

A n d Nt  N . I sflan&*  

Moh.mped.Basheer,  age 42 
/p Yoush N&!ai .1-louse 

/ndith Island 

103 Shapsuen,'dge 36 
Nalla Koya, Kunnashada House 

Anioth Island 

/ainul Abid, age 26 
Sb 	i Kdave K, Palliat I-louse 
Andro.th Ild. 

Muthu Koya,. ae 39 
S/o Kunhi.Seethi, MaldKette 
Andi oth Island 

Mohaimcd Mukhbecl, age 30 
S/ Koyapiiikoya, Kei akkada House 
Andioth isiana 

hamuudeni, age 27 
IV  

Sb Koya Kidave M P , Pandathupuia I-louse 
Andoth 1s1aId;:. 

I 
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108. hihabudh.nage 27 

Sb 	Iuthu1Koya, Pandathupura House 
J\ndioth IsIaid 

109 Ubaidulla, age 29 
S./o Sathai, Kannipura House 
Androth Island. 

110 Jala1age49 
S/o YousafP. Mooc1iP.üra House 
Androth Island. 

M. Kidavu,age55 
S/o Incleen fyi .,B.iriyamrnada House 
Androth. Island:. 

 Kidavu, age 59 
S/o Irjab, Me;kkat I-louse 
Androth Island. 

 Mohammed Salahudheen, age 26 
Sb 	Koya T.P., Kandeth House 
Andotb Island. 

 Moharnhicd Shakeer, age 22 
Sb 	Kunhiethi, Makket House 
Andoth Island 

115 Moairned Aithaf, age 24 
S/c Jma; MäOmpokkada House 
And.ibth Island. 

Abdi1 Gafoo, age 28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island.. 

oham.nédYathiy.a Khan, age 23 
S/oBae'K Mathil I-louse 
Andioth Island 

118 N1IaKba, age 39 
S/ Jhaci;ei .i.F.c., 
A iiroth .1 sl ii.. 

119. Kuhikoya,age35 
S/o Ahmed, .Ponnikam House 
Androth Islar4d. 
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120 ZainulAbid,age4l 
/o.Ass'inar,N.P., Kandalath House, 

Añdroth Island. 	. 

in Moharnmed,age5O 
S/oAbdul Khader,.Kaval chetta House, 
Androthisland. 

122 Abu Nasir, age 36 
S/o Siddique, Kunnahada House, 
Andith Islajid 	. . 

Mohammed Aboo Salih, age 37 
S/.o Musthafa, Ammelam House, 
Androth Island 

K4a,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Ardroth Island; 

Mohammed Rafeek C.P., age 38 
Sb Sayed, Cherikkal Puthiyapuram 
Andioth Island 

126 Mornmed Rafek, age 40 
SboIJa., 131.1utheth House, 
Adroth I1ah 

Mukbee1,âge28 
S/o MajeedL.., Perumpalli House, 
And'rqth Island. 

Rashed1Khn,age 33 
S/p JjciveA Biyyadachetta House, 
Andjoth Is[and 

129 Mohaii ed Fook, age 31 
S/o Pçl<utty, Kunnel  House, 
Adoth Island 

130 Rahmathullah, age 31 
S/Q KqyamiiK.P., Bappathiyoda House, 
Ahjroth IsIhd. 

131 Mohammed Kasirn, age 30 
S/c N llakoa }ennashada House, 
Androti Istarki 



Mohammed Faa!, age 38 
S/a Kidave M.P., Kandalath House, 
Androth island. 	. 

	

• 	. 	. 	
.. 

MohiedAbu1 	 age 38 
Sb 	11akoya, Tharai11y Makket House, 
Andioth Island 

•j .  

Jan1,:age 	"• 
S/oKidave, Poovadakkattu House, 
Androih Island. 	 . 

Mohammed Saleem, age 31 
Sb .F-Iassan Kuri, Keyiyoda House, 	. . 
Androth Island. 

oyamm,ae 47 
S/o.Aboo Saleh, Kavaichetta House, 
Andoth Island 

137 	-1d$iathul1a,  age 38 
S/oKoyarnrna, Kaiachetta House, 
Andoth Island 

AbcftilAzeez Khan, age 41 
S/oMoharnmecl, Birayammada House, 
Androth Island. 

8 1hams6ddecr,ge32 
S/aSideqiie M J., Pazhayakamkattu House, 

iirqh Is!ftd. 	• 	. 

I 
140 	be 	1aI, age 33 

S,it1oya,.Ammelam House, 
Andrdth Island 

• 

Na.1fakoya,ae50 
S/o Ahamd i.O., Matharapura House, 
And joth Island: 

1-lrz8 Koya,age 43 
S/oidve j3,;Aliyathara House, 
AndrJsland. . 	. 

143 	 age 28 
S/IApIa 	:Affirn lam House, 
i\rid1rpt is hèI, 

I _I 	U. 	• . 	•.. 	. 	. 
•p1 	J1 



........ 

144 Sayeed Ismail, age 58 
	 S 

S/o Adu11a P P, Pudarnkakkada House, 
4ndioth Ls1aIfI 

145 Am jath Khan, age 28 
S/o Buniyamin', Arnthelam House, 
Anchoth Island 

MbJammed 1qb1, ag.8 
S/o Nallakoy.a,. 1eruthpa11y House, 
Androth Island. 

PoOkunni, age 6 
51.0 Yousaf1-Iaji Bappathiyoda House, 
Andioth Islandi 

148 Moharnncd asheer, age 38 
/o Kidave A, Mayampokkada House, 

Andioth Island 

149. thiako 	g.36 
S/0 Kunrikpy, P., Thacheri House, 
Androth. Island. 

150 Nasccmudhee K S P , age 28 
Abdut Kidr t, Karachetta Sarôrnmapura House, 

Andioth Island 

151 Abd1Ky'oon, age 41 
SQ Sayeed Buhaii M , Kunchali House, 

Andloth Island 

152 Li'abui ahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth I1and 

53 Kuihibi, agc46 
S/U .Kader,Pumpa11i House, 
Andioth I,land 

154 Pàthurnmäi, ge 52 
Q/oK,odmiakoya, Kolikkattu Naduvilkam House, 
Ariot h1ard 

55 Safiyu1ah, ae5 
L)/o F-Iarnsa Koya, Aliyathara I-louse, 
Andioth 1s1aid 



33 ..  

• 	156 Scethi,age6o 
Sb Assaiiai,Pachana1 House, 
Andiqth IsJarid 

157 Sadakkathulla, age 344 ,  
Sb Buhari V K, Chettapokade House, 
Andioth Island 	V 

158. 13ashei, age 40 1 
S/a Sayecd K , 1unrliashada House, 
Andioh Island. 

159 Mohammed Kuiaishi, age 25 
S/oS ayeed Mohammed, Karakunnel 1-louse, 
Andioth Island 

160 Suaj,age47 
Ia Kda\e K.., Kunnumpura House, 

Androth Island.; 

161. 	ohanmed Ra,age31 
Sb. 1-Iarnza Koyà K., Pathummapura House, 

Ind.... 

162 /81n1 	age 26 
Sb Ncillakoya K C ,Palliyat House, 
Andi th Island 

163 Abdi1Jabbai, age 35 
S/a Kunni Seeth, Makkett House, 
Andioth Island 

164. 5 djcd.Mohaied,age54 
Si9 :  .K 	 House,. 
Andioth Island 

165 Altabi, age 7 
D/ \ucf?JK P , Thacheii House, 
/ndjdth Islapd 

166 	I3al1cs ae3 
D/o Koyannkoya P , Thacheri House, 
Andioth Island 

167. Yakoob, ag40 
S/a Kidavu K, Ammelam I-louse, 
And.roth I s!akd. •. 

H1. 
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Mohammeçl Rafee, age 42 
S4 Koyammakpya;Mayampokkada House, 
Androth I1and. 

Mullakoya, agc 47 
8/0 Majeed K., LavaiakJa1 House, 
Androth Lsland. 

Pookunhi,ag 46 
Sb Kidave P, Aninlani House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, 13ppathiyoda House, 
Androth Island. 

Kadceja, age 5,1 
I)bo Kidave K. Thacheri 1-louse, 
I\ndroth Island. 

Mullaigel 
DIo 1ç1ac,i3.., Palathupura 1-louse, 
Androth Ihi-id. 

74. MalizoorAli Zyeed P,P.., age 25 
S/o 	.P.tbhu1lah, Purthikkatt Puthiyapuram, 
All d V.0 t h Is1aid. 

All Albar K:jae 25 
Sb : C1 	yakoya, Kannathimada, 
Androth lslaid. 

Mo 1a i mbd Safeem, age 33 
A i  

Sio Shikpya Kunhali 1-louse, 
Adroth lslaiid. 

(By Ad\'bca1 vik BGangcsh) 

Versus 

l'h Adminisrätor 
Admi n ist atio of the UT of Lakshadweep 
Kavarathi 6812 555 

Dcparment ogriculture 
UT of Lakshad\'eep, Kavarathi 682 555 
i d b i birector. escrt 

'I 

3 	Duebto l Paicayats 

App! icants 
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Depai tiient ol 1an6hayats 
idrninisuation of the UT of Lakshadweep 
ai2 

 
55 

i 	I' 
4 	Vil1ae 4(bweejSb Panchyat 

4,ndioth'Is1nl epiesented by its 
Executive Officet 	 Respondents 

(By Ad'vocate Mi $ Radhakrishnan) 

17. 0A30212013. H 

1. 	Jailer, age 3 .5. 
S/.q.  Babuj.an Päinethechetta House 
Arnini island. 

2 	Faiooque, age 33 
S10 Khade Kulandarn House 
14rnmi island 

3 	Abdulla Koya, age 50 
S/a 	tlp,.Mila House 
Arnini. ilahd. 

4 	Nallakoya, age 40 
S/o ,biul l.äKoya, 'Puthoya Kanniyarn House 
Ammi Island 

5 	AR1, 1 	age 47 
Sb Mohannd, Korn barn House 
Arnini land 

.1 ....... 
6 	Shaiaudheen, age 36 

Kidave, Kotcchetta House 
Arnini lsland 

7. 	JbbarP.Cage 36 
S/o Cheriya Koya, Purakkachetta House 

Island. 

8 	Yousal, age 36 
Sb 1adei, 3eliyachadachatta I louse 
yj 	a?jd! 	.: 

9 	N4utyag 33 
S/ 1Sayed Sheikoya, Marnpuiarn House 
Arnini Island 	 Applicants 

(By Advoate Mi T B Gangesh) 



Vet sus 

I he Administiatot 
Admi nisti at ion of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diicclor ofPanchayats 
Depaitrnent of Panchayats 
Administration of the UT of Lakshadweep 
Ka'varathi-682i55. 

.3. 	District Panchayat 
Amini represented by its 
Executive Officer. 

4. 	\/illagc (Dweep) Panchayat 
Arni n I I slànd represented by its 
Executive Officer. 

(By Advocaic Mi S Radhakrishnan/M/s Shet iff Associates) 

18 	OA 303/2013 

Aboobaki P ,age 41 
Sb Kunhikunhi, Pallam House 
Kavat athi Island 

2. 	Musi,hala 1K., age 45 
/o SayeedJakkada House 

Kavarathi lsla.. 

3 	Mohamicd Shafi M , age 34 
S/o. I limathvt Malika House 
K avarath iz fslnØ,. 

Abdul NaerrP.,  age 43 
Sb Chcriyakbya K,, Ayhipura House 
Ka'ara1hi 1slaid. 

Yacoob K.P., age 41 
/o Kidave U,P., Kuttipapepura House 

Kavarathi Island. 

AIikyK,è3I 
S/oJ3hkliyam i-louse 
iavaYáthUslaL . 	

0 

i. 

Re spoti den ts 



7 	Mujb Rehman U P , age 34 

• 	Sb Alikoya C K, Uthampokakada House 
Kavajathj Island 

:1 	. 	..' 
8 	hargaJdyaVPn age 43 

Sb Ukkas, Vadakkilapura H o u s e 
Kavaiathi Island 

9 	Mujceb Rehman B, age 30 
S/.o Thangakoa,.Biiek1 House 
Kavarathi Islahd.. 

10. 	Sajitha P., age 32 
.D/oAIi Arädam, Poovinoda 1-louse 
Kavai'athi Island. 

11 	Basheei P 1 , age 44 
S/.o Mohammed Pallipwa, Puthiya 111am House 
Kavcuatht Island 

12 	Abdul Raleek K,age44 
Sb. Ahnied Katirnrnada, Kadapurathaba I-louse 
1'avaiathi Island 

Sleem 	34 
S/o Mohammed:;.C.P., Athampapepura House 
Kavai athi Island 

Mohammed Hussain P A , age 29 
Sb Khilid I-Iji K P , Puthiya Alikorn House 
Kavatathi Island 

15 	ShajahanTK,ige 35 
Sb l-Ian17, thu inikad House 
IKavaiathi lslan 

16. 	A nwal A.P., a 39 
S 1o.f\'luttiu,. Apura 
Ravai athi Island 

17 	Baheei S ag35 
S/o I laipzath A I , Saflyabtyoda 
Ka\'a1atiI 1s1and 

1 

18. 
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19 	1-Iarnzath, age 27 
Sb Usman 1-laji, Aynepwa 
1avaiaih I1and 

20 	Mujeeb Rehman, age 38 
Sb llamzath A 1 , Safiyabiyoda 
Kavaiathi Island 

Manikfan K.P.;age 30.: 
S/o Abdulla A, Iuttitapcpura 
/\gafli Island. 

Hiday.athuIa S.M., age 36 
S/oHamzath .13.1<., Subaida Manzil 
Kavaiathi Island 

23 	Ansai PP,age3l 
Sb Cheiiya Koya K P , Pakichipuia 
Kàvraihi, island. 

Suliman K..P., age 38 
S ./O Kidave UP., Kuttipappepura 
lKa\'arat!ii Island. 

Ycoob.C;P'., .age 40. 
SbQ, Yousul P , Puleenakeel House 
Ka\'aIathi Island 

26 	NizmLddn P , age 34 
bo 2.akaJiahy?  Kochipuia House 

Kavcu athi Island 

27 	aleem V , ae 39 
Sb Hamzth:V1oda House 
Kaviathi Island 

28. 	Attakoya B.,:ag 41  
S/o Aboobackci M I, Biiekal House 
Kavaiathi Island 

29 	Nuhad P \' , age 30 
Sb KasimiM C Palliveedu 1-louse 
IKavai athi Island' 

30 	N4ohamrnd Iqubal K K, age 31 
Sb Kasmi P V ,iKunnamkalam House 
Kavaiathi Island 



I 	 g 

: 	3 1; 
r 

•. 	shik:AIi.C.P. aae.3O 
• Sb 	Au K , Chendipapada House 

Kavaiathi Island 

32 Mohammed Rafi P , age 38 
81b Chcriya Koya Pallicham, Pulipinnakad 
Kavaiaihi Island 

33 Pookoya P  
Sb 	l3abujan M , Put1nyafura House 
Kiltan Islahd, 

34 1 	ssainq il , K P, age 33 
bo Muhammed C , Kuttithayapura House 

Kavaiathi Island 

35. S!aiman M:äe 37 
/o. 1-1am1z'th 	Maidanoda House 

1avaiathi Island 

36 Kaja 1-lussain C , age 37 
/o Ahanirred Khan T P, Chungam House 

Kavaiathi lslindi : 
37 Muje1hmanTK ,age38 

S/ô Ihirilikad House 
Kavai athi Island 

38. MohanedShfi K.P,, age 32 
S/oS.ayed .PboA,. Kakachiyapura House 
Kavaiathi Island 

39 Mohammed R1i B , age 33 
/o Atiak'idavè T P , Beeranthoda House 

Ka'vai'athi 1Iand 

40 1 a o 

Sb 	J\1uth 	iunkeeI House 
Kah 	JJ1trid 

I 	 I 	1 

41 
• 

tI 	$ 	
I 

	

U nmeiiJKt 	age 37 
/oUdfa' C 1? 	Theki1a 111am 

42 N4ohbmmed Raeek, age 37 
Sb 1  '\tta 	4P 	fokaiachiyapuia House 
Javiat1i Island 

1 $  

House 



t 	 f 

43 	Mohammed I 	age 31 
S/o Kidave KP , Barakaroda House 

Kcl\'clldthi Isind 

44 	Jaleel P , age 43 
/o Anal Veloda, P66vammada I-louse 

Kavatathi Island 

45 	Dclhath,ae33 
Sb 	Mohammed 'I , Amanathakepuia House 

Kvarathi Island. 

S 

46. 	Sharafudheen, age 24 
Sbo\li A. Poo'd.noda I-louse 
IKavarathi 1sltnd: 

(By Ad\?ocale: M.K'B.Gangesh) 

Versus 

hc Administiâtor 
i\dmini sti anon of lthe Ui of Lakshadweep 
Kay nathi 682 555 

j. 
2 	IDcpu tmeit f Agi icultwe% 

.U[' of L.alhdyeep 
Kavà1thi4685.5 represented by 
its Diicctoi 

3 	Ducioi oJ Paichayats 
Dcpcu tmcrt of 1anchayats 

dminisU ation' of the UT of Lakshadweep, 
Kawuathi-682 

4 	DiUriCt Paichayat 
I(avaiathi icjnsnted by its 

Executi'e Offkei 

5 	Village (D\vdep) Panchayat 
Kavai dilhi Island t epi esented by its 

1 xccutiVc Of licet 

(By Ad\'occnc Mi S Radhaki ishnan) 

19 	0A319'!2013 

P C 113 açei , , age '3,4 
Sb l-a,' PathUrimeectta I-louse 
A n  

Applicants 

Respondents 



3 	M Khaieei, age 38 
S/b Khader, Màthandla House 
Anini Island.: 

P.l.Siraj, age 31 
S/() Abusaia, Putjiyai!larn House 
Amini Island. 

K.K.Razak,age27 
S/o:. KhaderkOya,Kunniyatamkakkada House 
Amini island 

6 	PAshiaf,age37 
Sb Ahamed, Paflarn House 
Amini Island 

1<:C..Mhos, age44 
Sb .Attkoya, Keeiachery House 
Amini Island 

[3.Kasmikoya, age 42 
S/oChriyakoya, Balapp House 
kmin Island. 

takoa, age 41 
Sb J-JaIsakoya Chnrnthabelli House 

RaheernN4,age 33 
S/n Abdt!l akoya, Madarn I-louse 
Amini Islind 

Pookunhi 
S/n T.C.Yousaf, Noormahal House 
Amini Island: 

(By Acybcátd:i.K.B.Gangesh) 

Versus 

IliAdini ator 
•Aininistion bf the UT of Lakshadweep 
.Ka'rathi-682 555. 

Applicants 



2 	Diieci.oi of Panchayats 
Depaitmci1t of Panchayats 
Adr'n inisu ation of the UT of Lakshadweep, 
Kavaicuhi-682 555 

3 	b i re c t 6 17.  ofLducation 
Dii cLt0iaic -OC Eclucatioii 
i\dminisu iUOn of the UT of Lakshadweep 
ka\ aiciihi682 555 

4. 	\/illaë .(Dwep) Vanhaat 
A m ii Island. represented by its 
I: xec ut lye Of fi Cer. 

(By Ad"oc ate Mi S Radhaki ishnan) 

20. 	O.A N6. 325I2013 

I. 	MhanmectAbdul Razak 
Sib. U.K.Nâll.a;Koya 
Attalada 1-louse 

'ott:klaid... 

Re s 0 ii d e lit s 

S 

2. 	K:. /loosa. 
Kcind i lani I Ioue 
kichhiath Island 

3 	1 lcinia Koya B 
S/O Abdul Khadei 
13n iyammada I louse 
Andiou. Island 

(By Advocate Mi K B Gangesh) 

i'sus. 

I. 	Th Administiatr, 
Administi ation a! the Union Tei i italy 
of L ikshad\ ecp Kavaiathi - 682 555 

2 	I he Diiecoi (eivies) 
Administ Than a! the Union Teii italy 
yf I akshadVee (Seci etai iaO, 
Kavaiati - 682 555 

App! i c ants 

3.i?pa1 't; 11 e7:t o:f.[.nviornment of Forests 
Ujnibn Perhtdi'ybf Lakshadweep, 
Kavaraihi .682555. Re span dents 
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(By Advocate Mr. S: Radhakri•shnan) 

21. 0A326/2013 

Sa'adT.K.,age4O 
S/0 Mohammed A.P,, TN.irinikkadu 
Kavarathi island. 

Abobbaker:I.P age 43  
Sb j -ià.inzath K.P., PaI!ipurâ 

• 	Kavarthi Island. 

Aboobacker P.K.., age 34 
• 	S/o J'athahul!a, Puleenakeel 

Kavarathi island. 

Jehangeer A.P.age 32 
S/.o 1-lanleed, Aliapura 
KavarathiIsInd. 

Shajahan l3.,ag 35 
S/a Kid;ive, Iadayi 
IKav.rah ishnd. 

.1 

(By Ad'dtê i\'1r.K.L.Gangesh) 

• H 
	 Versus 

I. 	The Adrninistator 
Adi n.istratibr pf the UT of Lakshadweep 
1\—/,a'a1,ah1-682 555. 

2. 	Djrectc;r ol.Pnçhayats 
pepirjient of'l5ariehayats 
Adrmristi auon of the UT of Lakshadweep, 
I1jfhi68 5•55 

3 	Dcpu £meit ol Science & I echnology 
iJnion lern wry bfLakshadweep 
Kavarathi-62555 
rcpresenied by. its Director 

4. 	\/i1age (I 	eep5 Panchayat 
Kavaiathi island iepiesented by its 
I XCCLLtI\'C Olficci 

(By Advocate Mi S Radhakiishnan) 

AppI icants 

Re s pond e us 



22. OA 327/2013 

1, 	larook, age .40 
S/O Ic unhikoy!a, Pul ipinakkad, 
Kavarathi lsIaid. 

Ummer Faroo.k age 
Sb \I;P.Kasmi Kartholapura, 
Kavarathi Island', . 

(By Ad\'ocatc: i\4r.K.B.Gangesh) 

Versus 

1. 	'I'hc Adminisurawr 
Administration of the UT of Lakshadweep 
Kyarat$2 555 

2 	Ducctoi Of Panchayats 
Dcpai Imcpt of'Panchayats 
Acl 1111,111 st! at ion F the UT of Lakshadwecp, 
Kd\' uaihi-82 555 

•DCparttnenl. 0 lLnvironment & Forests 
Unionlerritoly ofLakhadweep 
Kavaraihi-682. 555 

\'i ii age (l)w .ep) Panchayat 
kdVcU ithi Hand i epi esented by its 
I \CC 1!tIVC 01icei 

(By Ad\o aie Mi S Iadhaki ishnan) 

23 	0AL328I2O1 

Saifulla C I , age 34 
Sb Mohamood Haji, Chendiputa, 
I....a\'a1 -ithi 

2 	Sainul I lameed P P , age 39 
S/o .Attai 15.P., P.okara Chepura 1-louse, 

3 	Mohamm ed K P age 35 
5/0 II imiatI'B P , Kai utholapua House, ij 
Kavai clthi 

4 	bdI Kideiii P ,age 41 
Sb '\'Iohammcd, Pallam I-louse, 

A pp Ii Ca ii t S 

R es p0 n dents 



Kavaiathi 

t 	 T'sI 

iithiood R P 1 Pappadarn House, 
iiathi 
	

Applicants 

(By A 
	

21 NI1 	t 

. 

5. 

Vet sus 

The Adi±iiñistrator 
Ad.iiiinitratiori bf the UT of Lakshadweep 
Kavaiathi-682 555. 

2. 	)irector ofEanchayats 
:[)eparttheht.of Paiichayats 
Admnisti ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

... 
3 	I)iictot o11ducation 

• 	.I)i'etorate of IEducation, 
• Adminiti'ätin of the Union Territory 

of I akshadwecp, Kavaiathi-682 555 

4. 	Yill.ag(D.'. Panchayat 
Kavaiathi island tepiesented by its 
Lxccuti'e 01 fleet 

(By Avoccti.e Mi S Radhaki ishnan) 

24 	OA3/Oh13, 
1 )  

1 hahua I3ceum M M , age 38, 
W/o Ruii Razeed, Madeena Manzil, Kiltan 
Supeivisoi, d01 	wisting Centie Kiltan 
Di sit ict Pcinchycit, Ki han 

2. 	Shall.u.l FaiLPK., age 50, 
/o Sayecl KOya P S , Thottathakkat a 

Store K 	ei3dm lerk 
Coit I \'1st1ng e h t itz Ki han 
Oitt id Panelaayat, Kiltan 

azeenudheen, age 33, 
Sb S{Yçj, Adi11a Koya, 
lKundamkulam, IKihian 
lIelpei, Coil Fiisting Centie Kiltan 
I)isti let I ancIayat, Kiltan 

Respondents 

APP! c a ii ts 



The Chief Executive Officer 
District Panh'at Unit 
Kiltan, Union Territory 
oiLakshadwee,p-682 557 	 Respondents 

(By Ad,'6cate: M r.S.[ adh akrihnan) 

25. 	OA'3311/2013 

lsi?1K.C., 2ie 34 
Sb Sayeed MphammadA.M. 
lKàttiymchatta (I-Ioiise), Agatti Island 
UT df. Lkshadveep. 
Woking as casual labourer in the Department of 
Science & Thchnology, Agatti, Lakshadweep. 

2. 	1 lyderP. 
S/0 , . Sayed Buhari Haji U. 
Pokkathappada (1louse), Agatti Island 
UT oLákhdwep. 
Wik ig;adasua'1 !boürer in the Department of 
Sc inc & Tehnol ogy, Agatti, Lakshadweep 

3 	AliAkbaiKagc 39 
S/c 
Kuin.biyq.Hpuse, Chetlat Island 
UT ofLakshadweep. 
\'orkiig &s cdsiial labourer in the Department of 

Scihèe & Tôhhology, Agatti, Lakshadweep. 

Naziia1 BaiktlK., age 27 
So'S1koy 4\. 

Kuriyafhiyjoda (House), Chetlat Island 
t.T 	Jha Wbep' 

. 

W.càuai bôurer in the Department of 
Siêé& 1ehholdg 
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App1 jean ts 

IN 

2. 

akose, Sr. & Ms.Daisy I.Daniel) 

Versus 

) 1' 

of Lakshhdweep, Kavàrathi-682 555. YT.  

Chairperson 
Village (I)wéep) Panchayat, Agatti-682 557. 

Chairperson 
i1lage (Dwçc) Panchayath, Chetlat Island-682 554. 

The Junior .Seientiflc Officer 
I)eartment f,Science & Technology 
Chetlat-682 554, 

The Juhior Scientific Officer 
epaitrnet of.Spience & Technology 

Agaui-682 557. 

Director ofaichayath 
Department of Panchayath 

• 	Kavarathi-82 555. 

(By Ad\'ocltë: Mr.S.Radhakrishnan for RI ,4,5 & 6) 

26. 	A3332O13 
77 • 	 . 	 . 	 I 

51 IT 1TS 
S/b.lôS(a1unhi 
Si14divapura,1611tah 
Làkshãdwep: 

K.izhar 
S/o.Saycd Buari 
1<iiriyathivodii,'Kiltan 

KPAhand . 
S/oJo 

1 inaurk; Ii 1lan. 

	

1 	• 	. 

(By Adv9catc Mi M Hariiaj) 

Versus 

Respondents 

Applicants 



Aclministiatd'i 
union1eii itbi '' of L akshadweep 
IKa\'ai ati 

2 	Ducctoi of Panchayats 
Union 1 ei i itoi y of Lakshadweep 
Kavai atti 

3 	Sub Divisional Officei 
]Kilan island, Union 1 eu itoly of Lakshadweep 
Kiltab. 

4. 	Di rector, 
ServicQs, . 	 H 	 . 

U I of Lalç,h'idwecp, Kavai atti 	 Respondents 

(By Avoct: 1y1r.Sftadhakrihnan) 

27. 	OA344/2013 .. 

Kassi.in /-\ 
S/o,Atâkoya PP 
Al iyathara I-louse, Androti 

2. 	Jalaluddin N 
/o Attkoya N P 

Nengummida House, Andi ott 

3 	Mohammed I lassan C E 
S/oKtirihikoyaSVP 

10  Edayakkal;Huse, Andrott 

Mohammed Ikaf6ek C.K 
Sio.Koya.K.0 
Cheriyà Kakkanal House, Andrott 

116i1mmed.Kamaluddin M .K 

S1h.:Sh.iddin Po:okoya Thangal 
Mayankakkada I louse, Andiott 

6 	MOh4mmd Basheci C 
Sb Pookova 
I d''akkal I louse, Andi ott 

7 	Nooiul 1-lassan A 
5/0 Nallayakoya U K 
Attalada I louse, Andi ott 



8 	MuishidaBegumCN 
D/o Late Shnsuddm Thangal 
Ch m eayath 1'b1akath, Andrott 

(By Advocate Mi ( Gangcs) 

v'CiSUS 

I he Administi atoi 
Admirnsti auon of the Union Territot y 
of•L'akshàd\eep,Kava.ratti 682 555 

2. 	Diiector ofPácayats 
Depatnicnt o'f,Panchayats 
Administi ation of the Union Tei i itory 

Kavaratti —682 555 

Applicants 

J)epartrpent of Electricity 
Union l'errip,ry oF Lakshadweep 
:Kavarathi682 555 

Vilag 	e.ePanchayat 
i\ndiOd lsl .~,i6. d icpiesented by its 
Lxecu tive Olhcoi —682 552 

(By Advoca Mi Radhaki ishnan) 

28 	OA 3451)- Q13 

I. 	A'shomna l.(: 
D!o Hamsa, Efl:aèhetta Rouse, Agathi 

2 	I3eelai.hummaiR V 
Din Kasmi Noya Puthanveed House, Agathi 

3 	Kadcja'P K 
D/o Koyi J- Isan, Punakad House, Agathi 

II 

4 	Abdul Mu[halifM K 
Sb Attahoyd, Mayarnkakada House, Agathi 

5 	i\bdul hukoi d 

Melaillam 1 oise, Agathi 

6. 	i:Ii6yathu.1a.N4.lK 
Sb Aboobackei Koya V K 
Makkashikalaca I-louse, Agathi 

7 	t\4anooi 	I  

I 	I 

Respond nts 



NazerK 	S  
S/o.Kidave 
Kun ni kath iyapc1ia I-louse, Agathi 

Showkathalil M. 
SJo..J irmer. 
VdkdydC.hOdd F-louse, Agathi 

12 	yecl Mohdm1 med K 
',/o Pookoya B 
Kcepatt 1-lou9 e, Agdthl 

NaseP 
SIo..Muthailif K 
1athàda House, Agathi 

i\hooacker N.M 
S/o.AbdulRahman F 
hJa1iesaManzi1, Agathi 

AbThISalai.T.P 
C.P 

I11aiii, Agathi 

A11 10ya 
Mohamnd Koya 

1Kakkida I-louse, Agathi 

AzharC 
S/o.Mphamined Koya T.P 
Challakkad l-1LIse, Agathi 

i\boobackèr K 
S/p.S ayed oya T.P, 
lKui ithakapcit 1-louse, Agathi 

;1 
 

1-a1had Hji K 



I 
Kulalinoda I 1.oc, Agath 

20 S')'ec!MQhaJ 1 pCd 
Sb 	Abdulla P 
Mai iyathodci'l 'ouse, Agathi 

2 1 Muhammed Koya B 
• Sbo..Kpya 

BiyaThabi.yoda Fiouse, Agathi 

 Naleesa M.K.  
Dbo.AbdullaKoya K 
M oothamkakkada I-louse, Agathi 

 Koya:P 	' 

Sbo.K.unh.ikOY 
Poiidinoda I louse, Agaihi 

24: Kaiikoy 	K.IH 
• S./o.Abbobac1ei:KO.ya 

IKahniliiiôda Puthiya 111am, Agathi 

25. Abdbbackcr UP 

S/Q..A Ii Mohamitied 
Uppathoda I-lOuse, Agathi 

26 1daiudheen \I 

Sb 	Koyasai 
1ihida Manzil, Agathi 

27 JKaniunnis 	3 P 
D/o Jvlohammed S 
I3pahiyoda House, Agathi 

 11riclunhi M' 
Dbo.tiakoy 
Mar.iyai'nc.vYvoda Ilouse, Agathi 

 JalTei A. 
Sb 	Sayed Buhan 1 P 
AJiyapappada I louse, Agathi 

30 
I 

I athahudIetm M P 
Sb 	Kiiav P 

f\4any im'llouse Agathi 

31 SadikP 	I  
Sbo Mutiiukoya K 
Chet iyapappada I-louse, Agathi 



	

35. 	Naseer1'.P 
S/o.Muthalif 
I hekku Puthya 111am Agathi 

	

36. 	Ubaftl U 
)Io:Hamza U. 
Uniiibierodchetta 1-louse, Agathi 

37.'cd Mohammed KT 
SIo.i\ boo Sala 1' 
K,a1anhithiyoda I-louse, Agathi 

	

38. 	hnod PP 
SI. Sad, Mohammed 
1?tIiyaçndaram I-louse, Agathi 

	

39. 	A.bduIIaI3 
S.Io.}athahu.11a 
F3iyashabiyoda I-louse, Agathi 

	

40. 	1 Iaaromma T.P 
D/o.A bdu! kaderkoya P.0 
rlhek.ku.Puthiyai I lam, Agathi 

	

41. 	JsecratK'. 
D/0.KhaIid113 
J hi irilkal Tpusc Agathi 

	

42. 	IiJ B 
/o.Say.cd .AIiIK 

13 iyashabi'oda I-louse, Agathi 

	

43. 	Mriiyambi 
E/o.,Ummei C 
1ith2thodiHousc, Agathi 



44. 	l9SJifl 
I)/o 'Sayed Abdi1 Rahman 
Phachèi y  1-oJse, AgatFh 

45 	Sakkariya'} Oi 
tSIo I 1rnza  
Pthy iira 
............................. 	. . 	. 	. 	. 	. 

46 	Ger1ydkya 	, 
:S/b.:).ae AttkOya : 

Agathi 

47. 	Showkäthali 
S/p;Late Attakoya 
Sai!aiyod'à 11ou.se,Agathi 

48, 	N.isamudheéi.V,K; 
S/o.Hamza C;KLate) 
VadakKecla 111am, Agathi

J.  

49 Cheriya Koya A K 

SJo (pXa 
House 

A gath 

Mipd41i C.P 
/o.Kasi -iiKø'a A 

chhalakapda House, Agathi 

y .d..Moiiid K 
Sib. Y 6 us I A. 
Kinnunpiiam House, Agathi 

I 	I  

(By A otdlMi 1< 3 Gangesh) 

1 	: 	Versus 

i1iç \dministiator 
Adiinistiation of the Union Territory 
oIL akshadvep, Kavaratti — 682 555 

I)épitinet,Agricu1ture 

}P? of Lakshadweep, Kavarathi 
Jcpiescnicd by'its Director — 682 555 

 DncçLo'i oi P,nehayats 
l)paitp-ic.i of Paichayats 
Amntiori qf the Union Territory 
oiUkJiiwep,Kavaratti - 682 555 

Applicants 



614- 

S  
4 Village (Dweep)Panch4yat 

Agati island 	resented by its 
Ecutivd Offidè.r - 682554 	 Respondents 

t 

(By Ad'.ioate 	3dhãki'ishnan) 

29. OA346/2013. 

I. Ummer Farook Shafi 
S/o.Aboosala 
Malikakal l-luse, Arninii 

 P.A Sa'edalI 
S/•o. 11amzaky 4.  
Puthiya Asharbda House, Amini 

 Rh¼rnath Igrn 
DIo Ahaiiêd, 	Malikakal House, Arnini 

 Aharnedkoya 
S/o.Koyakidvu, Surambi House, Amini 

 Vliyabi P.0 
I)/o.Anthukoy 	Pall iyachetta House, Amini 

 I3eb M.P. 
D/1rn, 	al lipura House, Kavaratti 

7 
/o Atakoya, Vadakkilapura, 

Kavàratti 	 Applicants 

(By Advpce:.MiK.B Gangesh) 

.Vesus 

I. The AdrniniSrathr 
dmin.iSta:tin ol the Union Territory 

pftiw.eep Kavaratti —682 555 

2. Diqi ? 	ianbhayats 
epItmiiit of Panchayats 

auon of the inion Terntoi y 
1.;khadeep, Kàvaratti - 682 555 



!r!;.  : i:: 	 • .'•••'• --• :- H'n--  •- •• 	 ' 	 ---------..------ 

f•p••'. 	 •. 	1: 	:' 	•L. : 

3. t adweep  

j'arhi edy Director of Education - 682 555 
1 	 li' 

	

4 	Ii11age (Dwe) PancSayat 
Atmini 11nd 1present1 by its 
Fxcutive Officer - 682 553 

	

5 	Village (Dwe'ep) Panchayat 
Kavaiatti Island represented by its 
Executive Otficei - 682 555 

(By Advoct N1r S .adhakrishnan) 

30 QA347(201 

Iuharabi P 
L)/o JKunhikurhi 
}al1i:c.han Huse, Kavaratti Island 

	

2 	Maharnoor M P 
I)Io l-Iamzath 
Molakepuia JIoh.jse, Kavaratti Island 

3 

UIlikaha1hira,1 Kavaratti Island 
/1 1 	 I 

	

4 	)mina P V i 
D/o Mnaf 
Puthiyavedii, Kavaiatti Island 

	

5 	SaiomrnaKP 
)/o I brahimkuty 
l'eelakoch ictiyapurarn 
t<.avaiattiIslaid 

It 

6 
iJôSubir 1 

A1tt1 Island 

'7 	Bb14 
I 

.Ht1Kavaratti Island 

8 	Beebi Aynepura 
Do Abdurahirnan 
Aynepura house, Kavaiatti Island 

Respondents 



56 

. 

liya1i Hu 	 Island 

Sa'dihath V.M: 
D!o.Valiya Al2durahirn4n 
VadaI(1(ume1ac11ida1T1, Kavaratti Island 

Riyarnee T.P 
DYo.Ahrn med K.P 
Thqttthiapura; Kavaratti Island 

BeéfathiimmaB 
bio. A bo Oback r 
BeerarnthbdaKaVaratt1 island 

kahiiath Beeguni P.P 
DIo.Attal K.P 
Pocharachepura, Kavaratti Island 

Majnath 
w. 

Dio.Mpthu. Aynapura 

K4uthppaRpepU1 a, Kavaratti Island 
1 

(By Ad' 	e'Mr 1< B Gangesh) 

Versus 
'.1 

The AdrniniSrãtor 
Admih.i tr.tnof the Union Territory 
btLakhadwcp, Kavaratti —682 555 

Djrectbr Seiies) 
Adinip.ratipPf the Union Territory 
öftakhadP (Secretariat) 

1.aaiaLti— 6 	555 

3 b j,~','t'octpr, ~ o1Ihdustiis I  
Uiion I cii itoty' of Lakshadweep 
ivarathi represcnted by the 
Di recto r  of 1idutries 

(By Advççate: M.S Radhakrishnan) 

App! icants 

Respondents 



31 @A38I2O13 
-91  

I KunjiiN 
S/oShai 
N'oorumchett 	House, Aimni 

 Ai.takoya 
$/o,..Muthuko'a: 	. S.  

Sur'árnbi Hois,"Amini' : 

 Ariwar Hussain 
I)/o.Essa 
Konapura House, Amipi 

4 .Sajitha Beegtrn 
plo Sayeed Abdulla Koya 
Beli 1-louse, Amini 

 Hanë5dathb 	. 

?1okoy 
Monakka!lachetta House, Amini 

 F-fassaihar 
...o.Mohambed 

m 6itt 110 e, Arnini 

7 	KCs1 
Sb J3ansa 
Kihvadachetta House, Amini 	 Applicants 

(ByAdvdcate1r 1B Gangesh) 

Versus 

1. 	Th Adt't 
Adrninistrat.ion of the Union Territory 
of Iàkhadwee, Kavaratti - 682 555 

2 	1)iiectoi o-  f Panhayats 
[)epai-tmeiit of Panchayats 
AjminitatIbri of the Union Territory 

'cep 

3. 'L3epartment of L iucation 
Union Territôiy of Lakshadweep 
1avaravhi rejresnted by 
Director: of.Iducation - 682 555 



I 	
I 

Cl 	
1 

Amin Islar e3rçsbnted by its 

4. 	Mohammed Hussaiñ 
S/o.Mohaiiirn 
Ippathiyod House, Andrott 

5 	hjuddeen 
SIopy'arnrha 1oya 
W. 

rkad4oue, Andrott 

(By Adyocte Mr K B 	ge Gansh) 

Versus 

he Adminiskçator 
Administration of the Union Terntory 
of Lakshacweei, Kavaatti - 682 555 

2 	birector of Panchayats 
Pepaftnent f Panchayats 

I-h.i~ttatiop of. the Union Territory 

Ij 	555 
C 	 II 	 4 

3 	District Panchayat 

Respondents 

Applicants 

Kavaratti repened by its Chief Executive Officer-682 555 

4 	Village (Dwêep) Pánchayat 
Androti Island represented by its 
Eec xutive Qffic1er - 682 554 

(By Advoca Mi S dhakrtshnan) 

......... 

Respondents 



p. 

33 	OA'351/26 1 

1 	Mohamrnd 1-Jussa16 
Sb lndheen K C 
E3ilutheth House, Andiç(X 

 Sa1ahudhee 
S/o.Muhukoya 
Kunthathalarn"House, Andrott 

1:1ssah 
Sbo.AttakOy.. 
Kunjanattichett; Andrott 

Yousal 
Sbo..Popkoya I. .. 
Puthiya Edd.iyákkal Hodse, Amini. 

(By Advocate Mi K B Gargesh) 

Versus 
1 )  

1 	he drnin*tor 
Aclrninistration of the Union Territory 
6'Lkshadweep, Kavaratti —682 555 

2 	Director of Panchayats 
i-trnenff Pancha,yats 

AdrninistiatiQn of the Union Territory 
pf Lakshadwep 
K1qvaratti - 82 555 

3 	Dartmentof Women & Child Development 
piitory of.Laksadweep 

KaVarthi ' 
Reprsentd y its Director 682 555 

Vi1Ig1e (Dwee!J) Panchayat 
Aridrtt Island represented by its 
Executive Officer - 682 554 

Village (Dweep) Panciayat 
A1rnim I 1sland'iepiesented by its 

fk Exi.fe - 682553 
C 	is 	I 

 

 

(By 

34. 

an) 

( 	 IL 

Applicants 

Respondents 



a 
Moharnrnediyaz Khi 
$/oPpKunUi 
rha'cdrJ 

t4H 
2 	Mohancnd1/1ihroo 

1SIbd 	hid1Kôva 
Neelathpui a Huse, AnLdrott 

3 	MansoorAli 
S/o.Muthtikoyà: 
Pentarnve1ipuraHosej Andrott 

4. 	MOhammed FisaI 
S/o.Sjc .decque. 
Makket I louse, Andiott 

(By Advocate Mi KB Gangesh) 

Versus 

Ihe Adrniriistiator 
Administi ation of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

.p.epartrnentdfAnimal Husbandry 
Union 1 ci ritoly of Lakshadweep, Kavarathi 
Repi escnted by its Director - 682 555 

3 	Yirecdr 'of anchayats 
ben'nt EIP&nchayats 
Adirnistrticn of the Union Territory 
of Lakshadwcep 
Kavatathi —682 555 

4 	Village (Dweep) Pan ayat 
Andrott Island icpiesented by its 
1 xecutive Officer - 682 554 

(By Advocate Mi SRadhakiishnan) 

35 OA35/2øi 
1 	

, 	
I 

I 	M K 	ke 	r I 

	

f&I(idad 	' 
Agatti 

Applicants 

Respondents 



i11 r 
TP:Ahinad : 
S/u. M . Yo us u f 
Thekkputhiya Veedu;Aatti 

K.P.Homakoya 	H 

S/o.Aboobacker 	: 
Kama1ia1miyoda Puthya 111am House, Agatti. 

K.Showkathali 
S/o.Sycubukhari 	 S  
KOndinoda HQuse, Agatti 

Ihárafudheën 1  
S/o..Urnkne' Ella 
I3eeyakyt5tiy6da House, Agatti 

V.K.Mohãmined Mükthär 
SIo.AbdullaKoya 
'adakk Kunninamel House, Agatti 

Abdul Rahirnn 
S/oJidd9que 
11la Hcus Agati 	 Applicants 

S 	 1 
(By AdvQct'IvIi 	B Gangesh) 

Versus 
• 	 . 	

• 

 
Administi at ion of the Union Territory 
çf Lakshadvep Kavarätti - 682 555 
• 	 S 	

) 

Ieparthieiit 4'f Animal Husbandry 
!nioii 7Ferftory f Lakshadweep, Kavarathi 

its Director - 682 555 

3 	fl;eci ol Pnchayats 
Dpartir1t o Panchayats 
4dftinisi9tin oNhe Union Territory 
of Lakshadep 
Kthvaratti —62 535 

4. 	Villge(D 	Panch.yat 
Agatti 1sland representd by its 
Executive Offki - 682 553 	 Respondents 



I 	
(I 	 ( 

Il 	
62. 

(By Athocate Mi S adhakis)man) 

36 	OANo 54I2t13 	I  

Suharabi, 1Db Thaig k ya 
Kakkanal House, 
Andiott 	I 	 Applicant 

(By Advocate Mi K B Gangesh) 

Veisus 

IheAdministiatoi, 
Administration of the Union Territory 

—682 555. 

2. 	The 'DIf'ector (Services) 
Administrtibftof the Union Territory 
o1 L:aksha.weep (Secretriat), 
Kavratti - 682 1 555 

3 	Department 91' Agriculture 
U ibi 1'ei'ii&of Lakshadweep, 
Kavatathi - 682 555 
Rertádbf its Diretbr. 	 Respondents 

(By Advocate Mi S Radhaki ishnan) 

37 OA 35512613 

I, 	Mt'hikoya' 
S/a Shaikoya 
Kakkanal I louse, Andi Ott 

2 	Atkiv 

I) 	( 	 . 

'Nonummad Houe, i.ndrott 	 Applicants 

(By Advçate i k,B Cangesh) 

Versus 

he Ac1imn1Uaor 
Administi auon pf the Union Territory 
ol Lakhadweep, Kavaiatti —682 555 

33 	 I 



0 	 0 0 

I)irector ol 
Department 
Adrnirnstral 

2. inhayats L 
ion Territory 

Kaviatti - 682 555 

Duectoi of Port, Shipprng & Aviation 
Umon 1 en itoly of Lakshadweep, Kavarathi-682 555 

Village (Dwcep) Panchayat 
Aiidrott Island represented by its 
Executive Officer - 682 554 Respondents 

(By Ad..qca: Mr•S Radiakrishnan) 

38. 0356/20 

lajarommabi 
I)/o.Koya Ki1ave M 

Kalpeni 

M.K C{eriyakya 
Sb MohaIiirnd Koya Haji 
Malmi kk akada House, Kalpeni 

(By Advocate: Mr;K;B Gangesh) 

Versus 

I. 	The Adrninitrator 
Ami.nistrtdn of the tJion Territory 
pLaksbawccp, Kvaiatti —682 555 

2 	titoj ol Inhayats 
peptrhcnt ci Panchayats 
/\drninitition of the Union Territory 

c4 Lakshacl"?vep 
kaaiatti -682j555 

Viflae ([ w.ek) Ppchyat 
KäIpni lslaid eprsepted by its 
Execut.iveOffic1er - 682 552 

(By,  Ac dèae: Iy1, Ra.dhkrishnan) 

39 'oA3s7I2ou 

A K Abdul Salan 
SIo.CIi iyakoya 

0. 	 • 	
. 	 • j •  

0 	
I. 

%4` 	.c................................ 

Applicants 0 

Respondents 



o 
 

 

 

 

 

 

 

 

 

 

 

3. 

A1ikak.da 	is'e,' Kalpni 
I 	 I 

M O p4r1i I'äya 
oS 

 

	

Iss 	I 
Machdui 

P Sakeer  F-hssain 
Sb Moharnme1 Koya 
Peechiyath Hoie, Kalpeni 

Abdul Lathé'ei• 
Sbo.Pallath Kurhi Koya 
Nenempappad House, Kalpeni 

Aflakoya 	 I  
Kasmi Kpya 

Kunhipuva14House, Kalpeni 

I 	 I 	1 

AbdulNaser 	I  
Sb Muthu 1oya 
MaImikakaa 1-touse, Kalpeni 

M.K Kha1e.H. 
Stp • 1arnzIQ:ya 
Malmikakada House, Kalpeni 

Mohammd 1asei 
Sb Mohammed Koya 
Peechiyatl 1-louse, Kalpeni 

M 	ebafji:rnri 
/o S1at Ko'a 

Marnme1 House,, K1peni 

Cheriya KOya 
Sb Ahmed 
Nediyam 1-louse, Kalpeni 

Mohammed Koya 
S,o Kunhi Koya 
Chciyapuiakad -1ouse, Kalpeni 

kboce 
I 

	

I,... . 	I 
.Taiçyca...h3use; K.a!peni 

kasii kdya,1 
So Kunhi Koya 
Mati,ii1kadan11a1 1-louse, Kalpeni 



I. 	p 

'5 
w 	 I 

14 hi 
tt1tiI I 	1 

wnnatmml Kalpeni 

15.Abçlul Hakeern 
Sb Cheriya Koya 
Melachedarn House, Kalpeni 

16 	Hajirommabi 
[)Io Kasmi Koy 
Akkara House,, Kaipeni 

II 

17 	Huthairth 
Dlo.bbas 	. 
Arakalar Hod, Kalpeni 

18 	Rasheed 	I 

Sb Koyamma 
Manjiyenam House, Kalpeni 

19 	Abdul Gafoo 
Sb Kasmi oya 
Ka606ratha'i11ain House, Kalpeni 

20 	M}o'ya 
S/,& 1 oo1çoy 
NIdam 1-oise, Kalpeni 

Ii. 	... ...•. 	 'I..i, 1  
21 	1 	Saflya 

D/01.Moosa K C 
Puthiyapura -Iouse, Kalpeni 	 Applicants 

(By Advocate Mr. K E Gangesh) 

Veisus 

1 	fh Administrator 
drnhns4atioii of the l)nion Territory 

eep, Kavarathi - 682 555 

2 	tarLnerit  of tAgi iculture 
Unbn rerr?1tojri  of Lakishadweep, Kavarathi 
Represented ') its Director 

3 	Directoi of Panchayats 
I)epartrnent f' Panchayats 
Administi ation of the Union Territory 
of[ akshadweep, Kavratti 



S 

4 	Villa Pahch'at 
dtiepreetd,by its 

Eecitv Qfficer 	 Respondents 

(By Advocate Mr S Rdhakhhnan) 

40 	0A358/2013 

Abdul Latheef 
Keela Villattoi Arnii Island: 
Lakshádveep. 	

Applicant 

(By Ms.Shahna Kai.thikeyan)5 

• 	ersus 

Village ([)weep) Panch.yath 
Ailmi island 
Represented'bY the Ch.ir Person 
Pin —682 552 

2 	Secretary 
Department of Panchayath, Kavarathi 

3. 	I)irectôr 
Fmpl9ymen. and Training 
Uhi'.Territory of' Lakshadweep 
Kairathi 	i 	 Respondents 

(By Advocate Mr S Radhakrishnan for R 2&3) 

41 	Q4,9/2013 

Muthu4oya 
Mampuram 1-8use 
Amini ls.la:nd;:Làkhad eP 	 Applicant 

(By Advocate Ms Shahna Karthikeyan) 

i.. 	Verus' 

I. 	V.i'i;ag.e(DWep)PaflChayath 
Amni Island 
ReAresented by the Chaiir Person 
Pifl L.682 552 

2 	Sertäiy 
i.io• t'\' 	 ....... ejartment of' Panchayath 
avaràthi - 682 555 

S 



'; 	 •; 	H.: 
1 

3 1." to I 

Respondents K'i- 68'55 

(By Advocate: Mr.S Radhakrishrin for R 2&3) 

42. OA 362I2(ll. 

Rabeehathulla 13.P., aged 35 yars, 
Sb. Mohammed Koya T.N., 
Labourer, Kiltan, Residing at VaIi'apura House, 
Kiltan Island. 

(By Advocate: Sri P.V. Moh9an) 

Versus 

1 . 

 

The Adminitraor, 
UT of Laksbad weep, 
Kavaratti-682 555, 
17-Iecriça1 Division, Kavarathy. 

Lirctor 61 Panchayat, 
.rtmentb !' Panchayat, 
AdriiisralL9I1 : ;Qf, UT.o. Lakshadweep, 

:(.aiàtti-682555. 

 Thej1XecutVe Officci, 
Panchayit, Kiltan-682 557. NA 

(By Advocate Sii S adhakrishnan) 

43. QA363120 13 

VC: Yaser Aràfath M..; aged 28 years, 
Sb. E.. Seed jkpya, 	urr, Animal 
Husbandry Unit, Iltan Residing at Moulana Veed, 

Edaya1Ka1<14b 11and 

(By Ad, 	e'Sri P V 4ohanan) 

..'.. 
• T 	 ,. 	. 	Versus 
• 	:';.: 	i:. 

1 	1hAd.rniiai9 1 .,.. 

Applicant 

Respondents 

Applicant 

2 



. 

Depdrtrnent 0 Paiichayat, 
Administration df UT fLakshadweep, 
Kavaratti — 68 55 

11 

3 	1 he VterinarAss1stnSurgeon, 
Office of the Veterinay .  Assistant Surgeon, 
(Animal Husbandry Uni, 
Kiltari Island, L.kshadwep-682 557 

4 	he Chairperson, Viilag Dweep Panchayt, 
Kiltan — 682557 	 Respondents 

[By Advocate Sii S Radhakrishnan (R1-3)] 

44 0A36412013 

Abdul bbish, Sb. 	mu! Abid P., aged 27 years, 
Malikakal, Kiltan, U T of Lakshadweep, working as 
Casual Labouiei, (Liive Stock Inspectors Tratned Labour), 
Animal l-[usbandiy 1Department, UT of Lakhadweep, 
Kavatathi 	 Applicant 

(By Advoçat M's Daisy I Daniel) 

Versus 
:L 

1. 	1'! Aam1n1srto',, 
Union Tei i itory of Lakhadweep, 
Kavarathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan — 682 557 

3 	Dii ectci of Aiumal ius3andry, 
UI 011  Lakshadw'ep, avarathi — 682 555 

II 

4 	'1Dft&tor ofiPar 1 àyatl bepa.mfl of Panchayath, 
Kvaiathi r-68 555 	 Respondents 

I I  

[By Advckate Sri S Ia1dhakj1ishran (Ri, 3 & 4)] 

45. p N3/i3 	
I 

Mohammed 1asirn 
Sb Sayced 
kmnmpa IItYue 
And' ott 

2 	Mhathmed 11uss,KC 

I 	 I 



69 

Sb. Attakidve; 
Ki4njhanattiChta House 
Andrott 

3 Mohammed Nilam 
Sb 	I-Tmakoy 
Pachalarn House 
A ndrott 

(By Advocate Mr. k.13. Ganeh) 

Versus 

 The Adsninistr'tor, 
Administrat.ipn of the Union Territory 
ol L.akshadweep 4  Kavaräthi - 682 555. 

 The [)ftector oRanchayats 
fepartnent.c.f Pànchayats 
Administiation of the Union Territory 
oil akshadweep, Kavaratti - 682 555 

3 1 a1çhadweep [)evelopment Corporation Ltd, 
Port Co6tid1 i'owr, Ahdrott - 682 554 
Represented by its Officer in charge. 

4. Directorate o ' Art & Culture 
Adinist:al.in of the Union Territory 
or Lakshad\ep Kavaratti - 682 555. 

Represented 	its Director. 

5 Ducctdr of A,iicu1l.urc 
I)epartrnent, of Agi icutui e 
A4rnLnttohof the tJn ion Territory 

j Liks1adweep, Iavaitti - 682 555 

6 Village (Deep) Panchayat 
by its 

Applicants 

!ëëutië dfficér —'682554. 	 Respondents 

(By AdvOcàte'Mi:. • Radrishnan) 
IA 

46. 0A368/2013 

I. 	 Sb. Pookunni A., 
1uthiy Cltttapckda House, Andrott 

2 	1tIé Matai ied 1 years, Sb Sheikoya Thangal, 
Kaundet l i  I 1ç'us, Adi ott 



3 	Sa,'ed Mch ndS4hhçibudheen Thangal, aged 28 years, 
S/Ô SFikoVa fhn3&, 1Andeth House, Andrott 

. 	 1 	!:;• 

4 	MQhrntr!d S')id S ina1 ,A.àged 23 years, 
Sb 	1ieiko 1 haiaandeth House, Andrott 

5 	Mohammed Salirn, age44 years, Sb Kidave A, 
Pànthàrial1 -IdUse; Andr'Ott. 

Khair, aged 32 yeais, Stó. Muthu, 
Puleenakeel F-1bise,. Kavaratti. 

Abdulbari, agd 34 years, Sb. Hamza Koy, 
N4OnalkaHse, A.miii. 

8 	Sayed Koya, aged 44 years, Sb Pookoya, 
Meelacheit House, Aniini 	 Applicants 

(By Ad'vocate Sii K Bt Gngh) 
.: 

Versus 

1. 	[he .Adrni iSLiätor, 
Adminisli al.ion of the Uion Territory of Lakshadweep, 
1<varmtti-68255. 

2 	Directom Q1Panchayats 

	

áirt 	 ym~ ts, 
Adrnrnji Stratton of the Union Territory of Lakshadweep, 
Kv.ätti•.62 555.. . 

[)etiient ofAgticu1tre, Union Territory of Lakshadweep, 
Kavar4thl, Represented by its Director - 682 555 

V.i1age. (1)ve'p) Pa.nchayat, Andrbtt Island, 
resiite 	.y,it : lxeëutive Officer - 682 554. 

Villagc (Dweep) Panchayat, 
Kavatatti Island, reres'ented by its 
Executive Officer - 682 555 

i1 1lage (Dweepl anch 1ayat, 

4iãd ' i i -esertd by its 
Respondents 

I 

(By Ath'ocate Srr S jadhakrishnan) 

47 0A369/2013 1  

. 	
•:. 	 1 

3. 

5 

on 



11  

1. 	u1feker, aed 2 yers :; S/o.. Sayed Moharnned, 
:Va1iya3ur H a ouse, Andrtt. 

2 	Mohammed Maser, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 	M9hamrned Ilussain, aged 48 years, S/o. Nalla Koya, 
Pallipputa house, Androh 

4 	Kunhicethikoya, aged 51 years, Sb Muneer, 
Puthiyath 	Anth*. 

5 	Chei iyakoya, aged 32 'ears, Sb Nallakoya, 
Peruna11y House, Andrott 

6 	Noorul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Puthiya:Pura  House, Andrott. 

1Iaiñzakb,'a, aged 52 yé;rs, Sb. Koya Kidave, 
Chekkarakka4 Huse, ndrott. 

MOhammed Kasiiifi,4ged 37 years, Sb. Ahammed, 
Aynada Chetta House, A.ndrott 

9 	u1aima, aed 33 yeals Sb Nalla Koya, 
1rian1rn4da Hous, Andrott 

0 	Mortamnied Hussain, aged 30 years, S/o. Pookoya, 
Pattakal I<att Hd s, Aridrott 

11 	Mohammed Iasirn A. aged 39 years, S/o. Yousuf,  
Ammelarn House, Andrott 

12 	Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel I louse, Andrott 

13 	as1ee, aged 41 years, bo Koyamma A, 
aridarth HouC, Andrott 

14 	nShaf, age 4 years, S/o. Thang Koya, 
1arn, i.okkadHouse, Andrott. 

15 	Saed §hihabudhin, 4a 32 years, S/o. Koyamma Koya, 
S ` a I kk in' tei \/eetal Padipura, Andrott 

16 	oharnme1iz'an Au, aged 27 years, Sb Kunhiseethi Koya, 
Puthamrnada1±iI-Iouse, Andrott 

IT 



I 

c 
- 	

r 
72. 	 S 

I 7 	Soudabr K C P , aged 2years, DIo Attakoya, 
Kudambattu, berdy4pura House, Andrott 

18 Mohanmed Kaim, ge443 years, S/o. Sayed Mohammed, 
Pappet House, Andrott 

19. Kreern, aged 28 yars, Sb Koyarnmakoya, 
Aliyatharar.r ouse, Adott 	 Applicants 

(By Adocate Sri 1KB Gangeh) 

Versus 

The Administiatoi, 
Administration of the 1nion Territory of Lakshadweep, 
Kaaràtti-6855. 

2 	Directoi o1Panhayats, 
I)cpai tment at Panchayats, 
Admi nJstratltn olthe Union Territory of Lakshadweep, 
Kavaiatti - 82 55 ,  

3.. 	Vi!lage (Dveep) Panchayat, Andrott Island, 
rprsntei E'yit.s Eeutive Officer - 682 554 	Respondents 

(By Advocate Si i S Radhakrishnan) 

48 OA 37Q12013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda 1-iouse, Kavaratti 

2 	Musthala, ad36 year, Sb Hamzath, 
1JI!i kanapur louse, Ka\'aratti 

3 	F,rdkae 37 years S/o. Koyamma, 
K.varatti. 

i 	 4 
4 

4 	 30 years, Dbo Khamar Khan, 
SainabiyodaHquse, Kavaratti 

5. 	Ahabi, :age1:. 6 years, D/o. Hamzath, 
Keelakochapura House, Kavaratti 

6 	Shamocna, aged 36 years, Dbo Ibnu Maja, 
Valiyali Hous, icavaratti 

7 	Mifl'itfl âd 36 ears, bi0 Harnzath, 
Badai 1?Iou, (avaratti 	1 

.....cg;. 	,&t.t.. 	:. 

f' 	11 	
I 
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8. 	1aml a Bee.gm i aged 34.years, D/o, Kasi I, 
M)thi.bivdài'iOUsc,Kaaratti. 

9 	'Jujcb Rihman, aged 38 years, Sb Abdul Khadei, 
' Monpw Lid HOUL, Kavaratti 	 Applicants 

(By AdvoLate Si 1 K B (angesh) 

Versus 

1 . 	The AdministraWr, 
- Administration p1 the Union Territory of Lakshadweep, 

Kavaratti-682 555. 

Di rector of' 	nhayats, 
Dëpaitment of Pancha'ats, 
Administrationof the Union Territory of Laksh.adweep, 
Kavaiatti - 682 555 

l)irect.ôte dfMedical:and Health Services, 
Union [UI itpiy of Lakshadweep, Kavaiathi, 
Rcpicsentcd by its Directot 682 555 

Village (Dvp) Panchayat, 
1avaratti 	1iid iepresented by its 
Nxecutive Oifler - 682 555. 

Village (I)wee) Panchayat, 
AhdrottIsland,.represented by its 
I xccutivc Olflcu —682 554 	 Respondents 

(By Advocatc Sii 	Radhaki ishnan) 

49 	0A371/2013 

1. 	P. Nasei', aged 35.eas, S/o Kunhikunhi, 
Pallicharn Hous,:Kavsratti. 

2 	P 1 Nascci, 4ged 32 yeais, S/o Harnzath, 
Fkithiy 111am, Kvaratti. 

J. 	P Ramla l3ccgum agc1i 34 years, Dbo Kunhi Koya, 
Ppovumcda I 71 ouse Kavai atti 

4 	P V A1boobacki, 	aged 36 years, S/o Muthu Koya, 
Puthiya Vccdu, Kavai atti 



• 	 : 	 •, 

5 
	

Shahana l3cegum, aged 24 years, D/o Alt, 
[hkk v1 et all I am, Kavaiatti 

6 
	

Sulaikahi, aged 43 yeats, DIo Kojan, 

Puthtya I 11am, Kavai alt! 

7 
	

Abdul Raiak, aged 28 years, S/o Mullakoya, 

SarahiyodiHotise, K.ak'aatti. 

(By Advocute: Sri K.B. Ginesh) 

Versus 

IA 

Applicants 

1 . 	ihe Adm inistra.t.ot', 
Administi atioi of the 
U nior 'I iit:cyi:iOf La:khadweep, Kavattt i. 

2 	Dcpu tmcnt of Animal I lusbandiy, 
Union 'l'errit(h'y of Lakshadweep, Kavaratti 
represented by its Director. 

Director of Panchayats, 
Department of Panciayats, 
AdniinistratiOhf the 
U ii ion 'l'crHtory of Lak.shadweep, 
Kavaratti, 

Yi1lgçJ\hgp) Panchyat, 
Kavai atti Island i cpi escnted by its 
Lcuti've fuicér. 

(By Advocate Si i S Radhaki ishnan) 

50. O.A No.372i20J3 

.J.ahalüd)ieen,.S/b. Abdulla U.C. 
iv1 u(Iakkiyoda I Iousc, 
Kadamat. 

(By Ac octcMr K.B..€a.gcsh) 
.......... 

Vei sus 

I he Adm i nistiatot, 
Adm tnt sit ation p f the Union I cii itory 
bf rathi - 682 555. 

2. 	lhJ)irecto' (Siees) 
Administi ation of the Union Teiritoiy 

Respondents 

Applicant 
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of Laksha:dweep (Secretariat), 
Kavaratti - 682 555. 

3. 	[)partment of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi 682 555. 
Represented by its birector. 

(By Advocate Mr. S. Radhakrishnan) 

51. 0A373/2013 

Abdul Sa1em, aged 32 years, S/o Nallakoya, 
Ummerthakkad.a House, Andrott. 

M.M. Mohammd lqbal, aged 37 years, 
S/o Migdad, Meelad Manzi!, Andrott. 

(By Advocate: Sri K.B. Ga.ngesh) 

Versus 

The Administiator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	Director of Panehayats, 
Department of Panchayats, 
Administration of the 
Union lcrritoy of Lakshadweep, 
Kavaratti,-6825 55 

TDepartment of S'cien ..Ce & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth ls1.n..represented by its 
Exeuitiv Officer-682 554 

(ByAdvocate: Sri S. Radhakrishnan) 

Respondents 

Applicants 

Respondents 
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S 
52. O.A No. 38O/2.0J3 

Nasar P. Muhamnied Naar 
Sb. Nal!akoya., 
Puthiyath House, Anth'oth Island 
Union Territory of Lakshadweep-682 551. 

(By Advocate Mr. E.G. Bineesh) 

Versus 

The Administrator, 
Union Tei'ritoiy of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director Of Panchayat.s 
Union Territory of Lakshadweep 
Kavaratti Island —682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Islaind 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38j12()j3 

13, Saidali, Sb late Mohammed Koya 
Palliyachetta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkancftyda HOuse, Agatti Island, 
Ii nion Tiitbry Of 1lshadep.. 

K.G. Jamaluddin, Aged 40 years, 
S/o late Ummer, Ma.riyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 

Applicant 

Respondents 
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4. 	T.K. Sarommabi, A.ged 36 years, D/o late Kunhikoya 
Keelaillam Thekkelapura House, Agatti Island, 
Union Territoty of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Administrator, 
Union Territoty of Lakshadweep, Kavaratti. 

The Chairpern, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Execctive Offlcer/peciai Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Union Te..ritory of Laksiadweep. 

The I)eputy Coilector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Dveiopment Office, 
Agatti Island, 

Union Territory of La.kshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7)) 

54. OA384/2013 

Ishaque A.C., aged 35, Sb. Junie.s T., 
I3us Helper, District Panchayat, l<iltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul RasakK.C., aged 37, 
Sb. Kasmikoya P.R., Bus Driver, 
District Panchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan island, JT of Lakshadweep. 
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3. 	Noorulla 	aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshãdweep. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep', 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat,Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, agd 45 years, S/o. Eassa, Andrati Yoada, 
Amini Isla.ndUnion Territory ofLakshadweep, Pin - 682 552. 

Khalid Unnarn aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, Union Teiritory of Lakshadweep, Pin —682 552. 

Moosa Peechan&am, aged 38 years, Sb. Abdul Khader, 
Mannathacletta, Arnini Island, Union Territory ôfLakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alirnohammed, Aliyachetta, 
Arnini 1slandUriion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C.<,aged 25 years, S/o. KidaveNaduvatta Chetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 
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Abdul SalathA., aged 38 years, Sb. Khder Thottanada, 
Aminipura, Amini I.'1and, Union Teititory of Lakshadweep, 
Pin-682552. 

Noorul F-Iassan K.K.., aged 38 years, Sb. Abusala KochuKannada, 
Kallakakkat, Aniini 1s1nd, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Arnini Island, Union TerPitory of Lakshadweep, 
Pin —682 552. 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Ainini Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

Nafeesath U., aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shira.z Bhava \.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panehayaths, 
I)epartment of Panc1ayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

• 4. 	The Village (I)weep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin —682 555, 

• 	Represented by its 1xecutive Officer. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

56. OA 388/2013 ;  

P.P. Amanulla, aged 38 years, Sb. Sayed 
Mohammed P.K.., Puthiya Pandaram, Kiftan. 

Mubaraka Banu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal 1-louse, Andrott. 
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S 
3. 	K. Sajeedkhn, aged 26 years, Sb. Cheriyakoya, 

Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavarani - 682 555. 

Department of Animal Husbandry, Administration of the 
Union l'erritory of Laksha.dweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Oficer, 
Amini Island - 682 554. 

Village (Dwep) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village ([)wep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abdul Ijakeern, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K..C., aged 48 years, Sb. Pookoya, 
Karupathai 1 lam House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkida I-louse,.Kalpeni, 

C.N. 	 50 years, D/o Attakoya,. 
Che.niyannallal 14ôuse, Kalpeni. 

1-lameedabi, aged 41 years, D/o. Ramaln, 



Pakkath F:Iouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Thotam House, Kalpeni. 

A.K. Muthubi:, aged 53 years, DIo. Cheriyakoya, 
Alikakkada ilOuse, Kalpeni. 

8, 	K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalarn House, Kalpeni. 

Bambathi, aged 43 years; [)/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Salcem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyariam I-Iouse,Kalpeni. 

Naseema M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkakkapura Noise, Kalpeni. 

FIumairath P. aged 42 years, DIo. Sayed, 
Poodiyath I-louse, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda HoUse, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhrned M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul ILaffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Mara! House Kalpeni.  

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyacharnan Gath I-louse, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam 1-louse, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliya1la 1-1OLe..Kavaratti. 

Hussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura 1-lOuse, Kavaratti. 



S 
Jaffer, aged 3. years, Sb. Hasan T.P., 
Kaladi I-lous.Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, [)bo. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, Dbo. AU, 
Kunnumpuram I-louse, Kavaratti. 

Shamshadbegum, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam 1-louse, Kavaratti. 

Jameela, aged 37 years, DIo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapuratha1am, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Urnbiyapura House, Kavaratti. 

Hussain 13., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

MohammedaliT.P., aged 35 years, 
Sb. AboobaQket K.K., Thekkilapura1-louse, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam I-Iôis, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam 1-louse, Kavaratti. 

Mohammed Rafi agd 37 years, Sb. Harnzath 1-laji A.P., 
Molokepura House, Kavaratti. 



Mohaimed Sha!Te P.A., aged 35 years, S/c. Kuji Seedi Koya, 
Puthiya AlikÔrn, Arnini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura I-IOise, Kavaratti. 

Mushin, aged39 years, S/o. Nallakoya, 
Kutiithyapur House, Kavaratti. 

Akbar T.P., aed 33 years, S/c. Kidave K., 
Tharaminakepura. HOuse, Kavaratti. 

Faizel Hussain, aged 37 years, S/c. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, S/o. Shamsul Noor, 
Pallicaharn House, Kavaratti. 

Shihab, aged 35 yea:rs, S/c. Kunhimoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheern A., aged 30 years, Sb. Khader,Agam I-louse, 
Kavaratti. 

Firozkhan, aged 27years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Flashirn M.1., aged 33 years, Sb. Attakoya, 
IVlukriya 111am HouSe, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiy.apura House, Kavaratti. 

C.P.Abdul Razak, aged 4.2 years, S/c. Mohammed, 
Chamaathara House, Kavaratti. 

K. Abdul RasheedU, aged 42 years, S/o. Hamzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Ha.meed, 
Chandipura House, Kavaratti. 

N4.T.P. l-iabeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura. 1-louse, Kavaratti. 



I 
Moominath, aged 37 years, D/o. Kidav, 
Neliyarnpura House, Kavaratti. 

Halima, aged 35 years, D/o. Koyamma, 
Tha1eekepuraI-Iouse, Kavaratti. 

56 	Sayed Abdul Raheern, aged 46 years, Sb Haji Sayed Shaikoya, 
Ummm aianooda I-louse, Kavaratti 

Abdul Reheeiti, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, DIo. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyainma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyominabi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Naji, 
Pakichipura House, Kavaratti, 

Mubeena, aged 23 years, I)bo. Sayed Po, 
Ne1iyiipuraJ-louse, Kavaratti. 

Salma,aged 22 years, Dbo. Cheriyakoya, 
Vadak ila pura House, Kavaratti. 

Muhamrned,aged32 years, Sb. Attakoya, 
Vadkilapura, Kavartti. 

Sairabarmu P.R., aged 31 years, D/o. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed All P.M., aged 27 years, Sb. Hamza, 
PuthiyaManzil, Amini. 

Cheri411oyaged 41 years, Sb. Adu1 Khader, 
Pandai am House, Amini 
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Cheriyakoya M.C., aged 32 years, Sb. Hameed, 
Melachetaa 1-louse,Kadrnath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
VadakkilapwaI-Ioue, Kadmath. 

Fazeerali N.M.., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-luse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda.House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada l-Ioise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

1-laarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal 1-louse, Andtoth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
:A liyathammada Bithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyarnpokkda House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathirnath Suhara., aged 38 years, D/o. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
Lavanalçkal House, Androth. 

Baiha T., aged 37 years, D/o. Pookunhikoya, 
Thai lath I-louse, Androth. 

Raharnth P., aged 42 years, DIo. Koya Kiadve, 
Pathada House, Androih. 

- 



Naseerä Banü M.K., aged 40 years, D/o. Kunhi Koya, 
MooIaRd Hduse,Androth. 

Kadee.shornnabi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., a.ged 43 years, D/o. Aboobacker, 
Thacheiy House, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakka! House, Androth. 

Aysurnmabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinamrnada HOuse, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
PutharumadatTi House, Androth. 

Rarnlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

1Iameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makkét House, Androth. 

SaflyaM M., aged 39 years, D/o. Nallakoya M., 
MathiWouse; Androth. 

Rahil M., aged 39 years, DIo. Nal!akoya, 
Mathil.House, Androth. 

Hussain P.P. aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, agd 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husii, E.1, aged 48 years, Sb. Seethikoya, 
Edaya1 149use, Androth. 

SayeedMohaThmd KoyaL., aged 54 years, Sb. Kader P., 
Lavanakkal House, Androth. 

W. 
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Hussain K., aged 50 years, Sb, Sayeed Bhkari T.M., 
KunPähada:FouSe, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kurtnurnange House, Androth. 

Subaidahi, aged 37 years, D/o. K.K. Sayedrnohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohamrnd, 
Keecheam House, Androth. 

M.P. Mohanmed Hussain, aged 35 years, 
Sb. Kidave, Moodainpura House, Androth. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Applicants 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director 01 Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

DirectOr, Department of Labour and EmplOyment, 
Admirlistrati9n of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

I)epartment of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Depaitnient of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavaiati, ieprescnted by its Director —682 555 

	

7 	Department of Fisheiies, Administration of the Union Territory of 
akshidweep Kavaratti, represented by its Director - 682 555 1  

	

8 	Departm ent of Animal Husbandry, Administration of the Union 
Territory of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Lakshadweep Khadi and Village Industries Board, 
Kavaratti, rerèsented by its Chairman - 682 555. 

Revenue Sub Divisional Officer, Kavaratti Island - 682 555 

11, 	Sub Div.iiorial Officer; Arnini Island - 682 554. 

12 	Assistantlitrijineer, LPWD Sub Division, Andrott Island-682 553 

LaksháAe-- : District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executké Officer - 682 551. 

Village (Dweep) Ianchayat, Kavaratt'i Island, represented by its 
Executive Officet - 682 555. 

16, 	Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

Village (Dwep) Pnchayat, 
Kadaiat Island, represented by its 
ExecU;iie Officer 682 553. 

Village (.Dweep) Panchayat, 
Androth:Island, represented by its 
Executive Officer - 682 552. 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 39212013  

1-1usih, S/oAbosala, 
Sararaa'da (Kccnchukakada) House, 
Aga - ,resnt1y working as Cleaner, 
RGS Hdpital, Agatti 

Shukoor ,  S/..1atè Kidave, 
Pakrumuarida House, Agathi, 
Pre.sehtwking as Cleaner, 
RGS Hopita1, Agatti. 

Lathed, S6 A'tta:k.Gya 
Kalkandiyoda 1-louse, Agami, 
Presently wo'rking as Cleaner, 
RGS Hospital, Agatu 

;•i 	a 

Respondents 



Hameedath, DIo Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-1ospital; Agatti. 

Subaida, D/ Moharried, 
Ku1aliod House, Agathi, 
Presently wdking as Cleaner, 
RGS Hospital, Agatti. 

Ilajara, D/o late 1-lyder, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

 

Sheemabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS I lospital, Agatti. 

. Abida, DIo 1-1arneed, 
• 	Makkiyachoda House, Agathi, 

Presenily working as Cleaner, 
• 	RGS Hospital, Agatti: 

Sulaikla, D/o Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulainn, S/o Harnza, 
Kaiaiihithioda House, Agathi, 
Pre{Iy woking as Cleaner, 
RG l-Iôspital, Agatti. 

• 11. 	Mahaniood,S/o Koyassan, 
Amperpally House, Agathi, 
Presently workingas Cleaner, 
RGS Hospital, Agatti. 

Saifulla, - S/c. Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Ab 	'/o late Harnza, 
MliI1a House, Agathi, 
Pi'ee'nU working as Dhobi, 
RGS 1-hSpital, Agatti. 



S 

	

14 	Abdulkadei, S/6 Ummer, 
Boda House, Agathi, 
Piest1y vc41<in9 as Dhobi, 
RGS 1-[6pitl, Agatti 

15. Ab.dulla, S/oKhalid, 
Kandavar GOthi House, Agathi, 
Presently:  woking as Cleaner, 
RGS Hopita1 Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The Adiinitator, 
Unioierrity of Lakshadweep, 
Kavãt:tL6S555 

The Chàirpevon, 
Villgwp) Panchayat, 

1sland Union Territory of Lakshadweep 682553 Agátti  

The Me ical Officer in charge, 
Cornrpinity Health Centre, Agatti Island, 
Uni'errftory of Lakshadweep 682553 	 Respondents 

(By Advodat.eSri S. Radhakrishnan (Rl&3)) 

59 	OA 39 31 
/2013 

	

1 	C uIioya aged 44 yeais, 
Sb Siiaj, Chkiieyarnrnakada House, 
Kadarnat, Skilled Labourer, 
Office ôfthe Assistant Engineer Electrical, 
EectricalSub. Division, Kadamat. 

	

2. 	K.P,Jâludden, aged 41 years, 
Sb I-Iied adkinachetta, Kattipura House, 
Skilled 1 abower, 
Office of the- Assistant Engineer Electrical, 
Electi ical ub Division, Kadarnat 

	

3 	K P 	aged 31 years, S/o late Nallakoya 
1Kunhad House, Kadarnat, Skilled Labourer, 
Office tof tlic Assistant Engineer Electrical, 
Eléctricl Sd Division ;  Kadarnat. 

B.M. Aàdul1a, .aged 42 years, So Hameed Melachetta, 



Biriic 	use, Kadarnat, Skilled Labourer, 
Office b hssistant Engineer Electrical, 
Electrict SuB'Division, Kadamat. 

5. 	K.P.,Kdnhikqya, aged 41 years, S/o late Hassainar, 
Kec l'acberryHouse, Kadarnat, Skilled Labourer, 
Office .o f the Assistant Engineer, Electrical, 
EIectria!' Sub Division, Kadarnat. 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
• 	 Union.....erritóry of Lakshadweep, 

Kavaratti682;555. 

The DiiëctorofPanchayat, 
Departmeit of Panchayat, 
AdministratiOn o'Union Territory of Lakshadweep, 

• 	 Kavarati- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadarriat-682 556. 

Applicants 

4, 	The As,istantEngineer, Electrical, 
EIect1èal Sub Division, Kadamat-682 556. 

5 	Ihe Lhaiiptson, 
Villge bveep Panchayat Kadamat 682 556 

(By AdvocOte.Sri S. Radhakrishnan(Rl -4)) 

60. 	OA..3f2:ffi. 

U.P. Jaii lIp CO. Koyamma, aged 39 yars 
workin,g áSkil1ed Labourer, 
Anii'nàl 	ibandry Unit, 
Upion.ritpry of Lakshadweep, Kalpeni-682 557 
and ieicl1kng  Pt Umpiampappada House, 
Kd)'dni'W1ind-682 557. 

T.P,\1uhkà, S/o late M.K. Harnzakoya, aged 43 years 
wokin'gts Sklled Labourer, 
AOima l']lusbandry Unit, 
UiiTrritbiy of Lakshadweep, Kalpeni-682 557 
and rsi4ing at Thithiyapada House, 
Kalni Istarid-682 557. 

M. F-I.y.der, S/b late M.K. Yousef, aged 43 years 
workipgis Casual Labourer, 



- 

t2. 

Animal l-Iuldry Unit,  
Union I ewtoiy orLakshadweep, Kalpeni-682 557 
and residing it: Manchiyanrn House, 
ta!peni lsladd-682 557 

4 K 0 Mohamned lbnu Jaffer, Sb 	K P Sayed, aged 44 
yeais, woikiias Casual Labourer, 
Aninal i-Jusbandiy 	Unit, 
Union -Tei i itoiy of Lakshadweep, Kalpeni-682 557 
and iesiding at Kakatchiyoda House, 
Kalpe.ni Island-682 557. 

 M,K. Naseer, S/a P.Cheriyakoya, aged 33 years 
working as CasuaL Labourer, 
Anirnal 1-lusbandry 	Unit, 
Union .Tei'i'itory of LiksJadweep, Kalpeni-682 557 
and residing itMalmikakkada JTloose,.., 	.. 
Kalpeni isut-682 557. 

 M. Ka In ni, S/d M . C. M Li thu koya, aged 34 years 
working as Crsuai: Labourer, 
AaI Husbiiidry 	Unit, 
Unn Fci i iloty of Lakshadweep, Kalpeni-682 557 
anccid'nat f\4aial 	I-louse, 
Ka1d 1slkl-682 557, 

7 K K Mohammed Raleeque, S/o V K Kojankoya, aged 45 
yeai, woiking as Casual Labourei, 

Animal l-Iubaidry 	Unit, 
Union Tehry:OfLakshadweep, Kalpeni-682 557 
anc i ciding at Kandamkalam House, 
Kaieni.; ai .d682 557 

8 M 	liini1yc, S/o late M C Ahrnedkunji, aged 47 years 
V 

\WoIk!I'*1sJaSUaI Labourer,  
, 

Anifla1 1 1 iUS{)dfld! y 	Unit, 
Unior 	1eiiitoiy of Lakshadweep, Kalpeni-682 557 
md iesicngt Matal House, Kalpeni Island-682 557 

9. K.). /.dul 	ilam, S/a P. Assainar, 	aged 39.ears 
vorkingas Cual Labourer, 

Animal i-lusliahdry 	Unit, 
Uriion.TeiTitrS' of Lakshadweep, Kalpeni-682 557 
and residing mt Kakatchiyoda House, 
K1peni 1Iard682 557. 

10 1.). P 	Misthala, S/o late Sayedmuhamrnedkoya, 
ag.d4/'eai, woiking as Casual Labourer, 
Ani1if I 	;Iusbnndiy 	Unit, 

I 	 I 

S 



Union TerritO ry. of Lakshadweep, Kalpeni-682 557 
and res.1di,ng i a4 Pokkaappada l-ouse, 
Kalpen. Js1ahd682 557. 

(By AdvL: Sri jUnnikrishnan) 

Versus 

The .Adhiinisator, 
Union Territory of Lakshadweep, 
Kavarati i .-6 82555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-682555 	. 

The Chief Exëcutive Officer, District Panchayat, 
UniOri Terriory of Lakshadweep, 
Kavaratti62555 

The. Vterinary Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. .Radhakrishnan) 

61. 	OA 395I20..1 

1 	Sainul A bid, S/o Yusuf, aged 40 years, 
Chericimnalla1a House, Kadarnat, 
I 1eipei Dis1tr;ct Panchayat, Kadamat 

. 

	

	Abliil hikö , S/o Sayed Au, aged 41 years, 
Ukkaychettâ 1-louse, Kadamat, 
B us Diiver, District Panchayat, Kadamat. 

M. Khalid, S/oNadeer, aged 43 years, 
Madurakam House, Kadarnat, 
Helper, District Panchayat, Kadamat. 

i-\yoObkhan, S:bo Kunhikoya, aged 37 years, 
Keertii;Mahal I-louse, Kadarnat, 
Ilelper?D1 strict Panchayat, Kadamat 

(By Advocate Sri R Sreeral) 

Versus  

Applicants 

Respondents 

Applicants 



- -- -----;-;---;---- 

-S  SL 

Th Adyiinisrator, 
Urno. itOly of I dkshadweep, 
Kay ai68. 555 

The Dirtor.O Panchayat, 
Department fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

3, 	The Chief Executive Officer, District Panchayat, 
Kavaratt i6825 55. 	 Respondents 

(By Advocate: Sri S., kadhakrishnan) 

62. OA 400/2013 

I 	P P Siiaj, aged 44 years, S/o M. Subaii, 
Puthiyi Pandaiam I-louse, Agatti Island, 
UninJrritiy of Lakshadwee'p. 

2 	Noushcid Ali ged 32 yeais, S/o U. Sabjan, 
Keela SaramiTia Pada House, Agatti Island, 
UniOn T'i'ritryof Lakshadwee. 

MI. Abdul Iaer, aged28 years, S/o M. Abdul Rahiman, 
i t  

Mela jtlo 	I-louse, Agatti Island, 
Unibi1'erritory of Lakshadweep. 

T. Kllid aged 30 years, Sb Kidave, 
Mla.1l.läm:HoUse, Agatti Island, 
Unionieicir of Lakshadweep. 

K.C: AduLShukoor,'aged 38 years, S/o Kasmi,' 
Kariyamachtta I-louse, .Agatti Island, 
Union TerritOry of Lakshadweep. 

M.P. Ni7,an'iuddin aged 27 years, S/o M. Abusala, 
Melapira Iouse, Agatti Island, 
Union Thi:i ty of Lakshadweep. 	 Applicants 

(By Advoatc 4 Sii 'N Anilkumal) 

Versus 
,1. 

Th 	dminisrator, 
Union ''errtOry of Lakshadweep, 
Kavaratti.-68255I 

J"he Chairpeison, 



\/illage (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-6825'5:1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-682551. 

The Chief Executive.Officer/Special Officer, 
\/illage (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agattiislànd, Union •TerrLtory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63, OA 404/2013 

Nadirsha NP,, S/oNallakoya P.V., 
aged 31 years, Nenampappaa (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
[)epartmeni of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island; 
Union lerritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Techhology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ersu S 

I . 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-68255 5. 

App! icants 



f 	 - 

4. 	The Director, 
	 S 

Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Ali, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. oiLakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 



S7 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate.: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

I. 	Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Mootharnmada House, Agatti. 

l4afsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

S  Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. ' 

Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

Shaffttbi PP., aged 36 years, D/o Hamza K., 
Puthiyapura 1-louse, Agatti. 	 . 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-6825 55. 

Director of Panchaats, 
Department of Panchayats, 
Admintstration of the Union Territory of Lakshadweep, 
K a v a ra Ui -682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kay a i'a tt i -682555. 

Village (Dweep) Panchayat, 
A.gatti Island represented by 
its Excecutive Offlcer-682554. 

(By Advocate: Sri S. Radhakrishnan) 

67. 	0A444/12013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator, 
Kavai'atti Island, Pin- 682555. 

Respondents 

Applicant 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-68255 8. 

The Executive OfEer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Eletrical Sub Division, Kiltan Island, 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iig as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

l-Iisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshaçiweep. 
Working as Casual labourer in 
Lakshadweep Building [)ev!opment Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building I)evelopment Board, 
Killan . 	 Applicants 



k: 	I 

l. 	 'a 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti 

4 	Director of Panchayat, 
Department ofPanchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Sal math 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(l3y Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of 1.akshadweep (Secretariat), 
Kavaratt'i - 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarai.hi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocht Mr. S. Radhakrishnan) 

70, 	OA 492/2013 



• 

S 	 •0, 

K. Bushra Bgum, WIo Hakeern, 
Aged 27 yeais, Casual Labour, 
Office al the Veterinary Assistant Surgeon, 
Animal }-1usbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V. B. 1-larinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Director of Panchayat, 
Departtpent of Panchayat, 
U nion Territory of Lakshadweep, 
K.avardtti island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnah (RI -3)) 

71. 	OA 499/2013 

.Rahmath 13 cegu ni Keelakunnikkam, 
WIo. MohaniFfled BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamat Island 
Union l'erritory of Lakshadweep, PIN - 682 556.. 

2. 	Mohammed Shall Qraishi Malika, 
S/a. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
K adamath Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island,. 

Applicant 

Respondents 



(02. 

Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs, Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarathi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Ehipi oyment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnaii) 

72. OA 507/2003 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
\/illageDweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

1 he Acihinistrator 
Union Territory of Lakshadweep 
Lakshthyeep Administration 
Kavaratti.— 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaiatti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaraiti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep —682 552 

The ASistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti —682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R. 1 -3,5&6) 

73. 	O.A No. 509/2013. 

Maleeha Beegurn K.C. 
D/o. indeen Kandilath 
Kaval Chetta House, Androth. 

Shahid. Beegurn K. 
D/o. I-Imzakoya 
Kandlath House, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket F-louse, Androth. 

Aysha:13cegum P.V.K 
D/o. Yakoob P.K 
Puthiytentarnveli Kad 
AndI)th.; 

Rahmath Beegum K. 
D/o. I-Iamzakoya P.1 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal 1-louse 
And roth. 

Subaida A. 
D/o. S.yed Mohammed M. 

I 
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Aliyathara 1-louse, Androth. 

Fathirnaihu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentanel i Kad, Androth. 

9 
	

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

10. 	RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadlyammada I-louse, Androth. 

11 	1-laseena Beegurn C.P.1 
DIo, Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsabi P.U.P 
Dbo. Fäkarukdheen K. Cheriyadam 
Urnmathabiyapura I-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

1 	The Administrator, 
Adminitration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

2 	Duectdrate of Industites 
Union Te. 1.1itory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 

(By Advocate: Mr. S. Radhak.rishnan) 

74. 0A51012013 

1-laseenaC 1-laseenabi Therakkal 
'Iheiakkal House, Kadamath 
Data 1(y Operator 
Vi11agb.weep Panchayath, Kadarnath 

(By Advocate: Mr.R.Sreeraj) 

S 

Applicants 

Respondents 

Applicant 



o 
Versus 

1, 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamsi. 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

1. 	K.V.Naseer 
KodayalappuHoue, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2, 	K.P,I)awood 
1ilappura House, Kiltan 
Peon, Government Senior, Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavar'atti - 682 555 

2. 	The Director of Panchayath 



iob. 	 S 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 

Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Go\/ernment Senior Secondary School 
Kil 	—. .tan682 558 	 Respondents 

(By Advocate: Mr.S.RadhakrishI1an (R1-3 & 5) 

76. OA 56612013 

SaFiyath S 
Cook, Government High School 
Kadarnath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.ismail 
Cook, Go\Iernrnent J.B School 
K ad a math 
Residing at Kadamath island 

i\4.P.Attakoya 
Cook, Government J .B.School 
Kadarnath 
Residing at Kailiyarnrnakada 
Kadarnath island 

K.K.Khalid 
Cook, Government J.B.Schooi 
Kadamath 
Residing at Biriyommada 
Kadarnath island 

P.Arnanulla 
Cook, Government J.B.School 
Kad amath 
Residing at Kunnumpura 
Kadamath Island 



UrnmerP,P.I 
Cook, Government J.B. School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

i-Iidayathulla P 
Cook, Government J.B.Sclbol 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadarnath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

iaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 . 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

TheAdministrator 
Union Territomy of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
I)epartrnent of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



7 .  

Government J B School 
Kadamah - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnàfl) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
[)epartment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratt.i - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Ad\'ocate: Mr.S .Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

3, 	1-labusa 
Alachapada, Kavaratti. 

4. 	Yacoob 
Kaladi I-louse, Kavaratti. 

. 
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5, Muhammed Salih 
Aynepura House, Kavaratti, 

 Fareeda Beegam 
Molokepura House, Kavâratti. 

 Saleem 
Pallicham House, Kavardtti. 

 Barnban 
Nambicham House, Kayaratti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 Nafeesathbi 
Poodiyam House, Kavaatti. 

 Jarnaliyath 
Thirinipura I-louse, Kava:atti. 

 Fazeela Beegurn 
Kannipura House, Kavatti. 

 Ummer 
Thirinikad House, Kavrdtti. 

 Firo'zkan 
Athnachamrnada HouseçKàvaratti, 

 Jaffer 
Marikilarn House, Kavätti. 

 Amanulla, 
Mela 111am House, Kavaiatti. 

 Sirajudheen 
MolokepuraHouse, KaVaratti. 

 Hiyasudheen 
Chamayathapura 1-1ouse'Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kvaratti. 

 Muneer 
Kutlipapepura House, Kavaratti. 



 Ashik 
Puthiya Al i kom House, Kavaratti. 

 Muhammed Musthafa, 
Achadapurakatt House, Andrott 

 Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

 Jamhar 1-lussain 
Beeranthoda 1-louse, Kavaiatti. 

 Muhsin 
Beeranthoda I-louse, Kavaratti.. 

 Rauf 
Chettipura House, Kavaratti, 

 Hazarath 
Chungam 1-louse, Kavaratti 

 Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B,Gangesh) 

Versus 

 The Administrator 
Administration of Union Territory of Lakshadweep 

Kavaratti - 682 555 

 Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

 Director of Agriculture 
Department of Agriculture 
Administration of Unioh Territory of Lakshadweep 
Kavaratti - 682 555 

 Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 62 555 

 Village (Dweep) Panchayäth Kavaratti Island 
represented by its Executive Officer, 



Respondents Pin-682554 

(By Advocate: Mr.S.Radhakrisriáh) 

79. 0A582/2013 

Rasheed Koya 
Multi Task Employee 
Public [.ibrary, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegurn 
Cook, G.H.S Kadmat 
Residing at Melachetta Hijurpakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohann) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Tçrritory of Lakshadweep 
Kavaratti —682 555 

The Library and Informatio fl  Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Isand 682 557 

(By Advocate: Mr.S.Radhakrihnan) 

80. 	()A 601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (I-I), Ki ltarflsland P0., 
Union Territory of Lakhadwep, Pin -682 555 

(By Advocate: Mr. Shabu Sredharan) 

Applicants 

Respondents 

Applicant 

Versus 

I. 	Union Territory of Lakshacweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2 	The Duector of Panchayath, Union Terntoiy of[ akshadweep, 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Village (bweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
K i ltan Island, Union Territo'y..of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishpan.(.R1, 2, 4 & 5)] 

81. 0A63412013 

Malikdeenar, aged 21 yeas, S/o..I-Iarnzath, 
Sara Manzil House, Agatti. 	: .. 	 Applicant 

(By Advocate: Sri K.B. Gangeshj  

Versus 

I. 	The Administrator, 	. 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti — 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
i'epresented by its Director. 682 555. 

\'illage (Dweep) Panchayat, 
Agatti Island, represented)by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. 	0A63512013 	L,::..... 

Fathahudheen K.P., aged 40 'ers, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, Sid: Abdulla, Maiiyathoda House, 



1.13 

1 	Agatti. 

K.M. Shahida, aged 40 yeaefs,DIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.Ivl. Amina, aged 46 years,DIo. Abdul Rahman, 

Kuttiyam Mukriyoda House ;Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 
w. 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services; 
Directorate'of Health Servi.ce, 
.Kavaratti --682555. 

Medical Officer in charge, 
Coinmunity Health Centre, Aatti - 682 553. 

Medical Officer in Charge, RajivGandhi Speciality Hospital, 
Agatti - 682 553.  

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 

Fareeda Beegurn M.I., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uñibti Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Parichayat; 
Administration of Unior Territoiy of Lakshadweep, 
Kavaratti —682 554. 



3 
	

Project Manager, Desiccated Coconut Powder Unit, 
Lakshadv'eep Development coorati on Ltd., 
Agatti, Kavaratti - 682 554; 

rdl 
	

The Deputy Director (Admn.), ;Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

5. 	Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhalishn) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Vallyapura House, Kilthan Island P.O: 
U.T. of Lakshadweep. 

H 
(By Ad\'ocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lkbaweep, 
Kavaratti - 682 555. 

Respondents 

Applicant 

The Principal, Government Higher Secondary School, 
K.ilthan Island - 682 556. 	1 	 Respondents 

( 	
c 	 . 

85. OA 880/2013 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshad'ee-' 682 558 

(By Advocate: Mr.Shabu Si'eedharan). 

Versus 

'I. 	Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island - 682 

Applicant 

'l 
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Director of Panchayat} 	H. 

Union Territoiy of Lakiadweep 
Kavarattj Island - 682 535 

The Senior Adminjstrtje Officer 
Education (District Paryat•h) 
Union Tern tory of Lakdweep 
Kavaratti Island - 682 355, 

The Principal 
(Jovernrnent Senior S;cpdary School 
District Panchayat, Kila Island 
Union Territory of Lakshadw.eep 682 558 

(y Advocate: Mr.S.Radhakrishnañ):` 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat island 
Union Territory of 	 682 554 

(By Advocate: Mr.Shabu Sreedharan): 

Versus 

Union Territory of Laksh'a'd wee,0 represented 
by the Administrator 
Kavarattj Island 	682 555: 

The Director of Panchayath:. 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Adminjstratie Offider 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicant 

4. 	The. Principal 	 . 
Government Senior Secondary School 
District Panchayat, Chetlat Island 
Union Territory of Laksliadweep 682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrisan) 



o 87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 	I 

Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

SUb Divisional Officer 
Office of Sub Divisional Offlcer 
Kalpeni island 682 554 

The Director (Rural de v el opment) 
Department of Rural DevelQpmént. 
Administration of the Unioii Trritbry 
of Lakshadweep, Kavaratti; —6.82555 

(By Advocate: Mr. S.Radhakrishnàn 

88. GA 905/2013 

I. 	Abdul Khader C. 
Chekkiriyamrnada I-louse 
Agaw Island 	 1 

2. 	Buar Jamhar T.P 
Theklapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh).. 

Versus 

The Administrator 
Administration of the UnionThrritory of Lakshadweep 
Kavarattj island - 682 555 

Director of Panchayaths 
Department o fPanchayaths 
Administration of the Union.J&ritory of Lakshadweep 
Kavaratti Island - 682 555 . •.., 

Respondents 

Applicants 

I. 
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Project Manager 
Desiccated Coconut P wder Unit 
Lakshadweep Develop rnt Corporation Limited 
Agatti, Kavaratti - 6855 

The Deputy Direct6r (dmn) 
Lakshad weep Development Corporation 
'Kavaratti - 682 555 

Village (Dweep) PancF)th 
ill.Agatti Island represenb' its 

Executive Officer - 68 
i! 	•. 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

Respondents 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

SàifullaM.l 
Melaillarn 1-louse 
Kalpeni Island 

KunhikoyaM.V 
Mathil Valiyarnmada I. 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda 1-louse 
Kalpeni House 

(By Advocate: Mr.K.B.Gan 

 

App! icants 

Versus 

The Administrator 
Administration of the Uion Territory of Lakshadweep 
Kavaratti Island - 682 j555 

[)irector of Panchayath 
Department of Panchaàths 
Administration of the 1.4lnion Teritory of Lakshadweep 
Kavaratti Island - 682 ;55 

Lakshadweep Building eveloprent Board 
Union Territory of Lakhadweep. 
Kavaratti represented by its Secretary - 682 555 



'4. 
	 S 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 	l p 
Chodath House 
Androth Island 

4. 	Mohammed Fathahulla 	H' 
Karachetta House 	H 
Androth Island 	 I  

. t .j.  
(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director oiPanchayaths 
Department of Panchayaths 
Administration of the Unfon Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by.its Secretary - 682 555 

The Technical Officer 
Lakshadweep Buildiçig Development Board 

Androth Island - 682 554 

Applicants 

p.., 

H 
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5. 	Village (Dweep) Panchayath 
'Androth Island represented by its 
Executive Officer -.682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel.House 
Kal peni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pällath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union ofindia represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi— HO 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
internal Inspector 
Agriciltural Department, Kalpeni 
Kunnamkulai-n House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 
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3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpei 
Pentamveli House 
Kalpeii Island 
Union Territory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

4, 	Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hai'iraj M.R) 

VCrSUS 

1. 	The Iion of India 
Represented by the Secretary to 
Govëment of India, 
Ministry of Home Affairs 
New Delhi - 110001. 



The Administrator 
Union Territory of Lkshadweep 
Kavaratti 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

1-Ion' ble Mr.J ustice A.K.Bashecr g  MemberJfl 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engag echnical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engagedldisengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the s.ke of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have ben retrehehed on completion of the period of engagement, 

the prayer is for issue direclion to re-engage them. 

is 



c2.3 

The short question that arises for consideration in all these Original 

Applications is. whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala 1-ugh Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC248. It is further contended by the 

learned counsel forthe Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casUal nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, Stale o/'Karnataka & Others Vs. Urnadevi and Others - 
(2006) 4 3CC I. 

State of Rajasthan Vs. Dava Lal - (2011) 2 SCC 429. 
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Satya Prakash and Others Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. 7" Thimmiah - (1972) 1 SCC 409. 

Jeemon V.]?. Vs. Stale of Kerala - 2012 (1) K/ -IC 397. 

State of Kerala Vs. Valsamina - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, 	Industries, 	Environment & Forests, 	Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been workinge.ver singe 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. 1-lowever, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned 'posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



40 has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a tecinical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregulai" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa -- AIR 1967 SC 1071; 

R.ANanjuridappa (1972) 1 SCC 409 & B.N.Ncigarajan -- (1979) 4 scc 
507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

in Harmincler Kaur— (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Reguiarizatior is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made J1r not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must he done within the 
Jur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court h c d that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Ape Court had held thus:- 

Jflhe appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratflcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the f'ive judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities• concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Distri ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who hav& continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra) at that point of time. 

Be that as it may, the f'act remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the servides of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of' employees in various 

departments' under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is la.udable. But still, the que'stion is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayât, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra): 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and thez Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introdiiced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially, undertaken by the 

Public Works Department. Later, it was' entrusted to AVAM. SQciety. 

Grant-in-Aid was provided to meet the additional expenditure Vl~t'h'  

Society used to'manage the Scheme. Later, Island Councils werebrought" 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayals for granting 
tempOrary status to casual labourers as per the parameters of the 
sche'ñie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayais for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
ih. rgular vacancies in Group D which would be kept reserved/or 
the rgularization of the casual workers under the scheme. 

(d,) No casual workers, including the applicants, who are in the 
service of the Panchai)ais on the date of issue of these orders would 
be retrenched on the face of avaiiability  of work or/or making way 
for fresh recruits without considering them for the grant 0/temporary 
status ifeligible as per the scheme. 

20. The Division Bench of the High Court white allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 

c 

, 



Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some oher casual labourers, holding thus:- 

"We have carefully peru'sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions, We find that in both these O.As under consideration, 
the applicants were engaged by the Lland Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
ceri/lcaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by tjie administratio/i and that would ma/ce all 
the d(fjerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. 7'. of Lkshadweep 
has no accountability as far as the -matter of regularization of the 
applicants are concerned. The anxiety of the UT. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench ofhe High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the [)ivision Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat: It was further observed that the question of 

absorption was a matter wFich the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned Circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadwep Administration frames 
Scheme, is illegal and do not fill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retreñched on the face of availabilityof work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Ch airpersOn of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the witten statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction, of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artic'es 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are haviPg sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid', it is 

for 	the 	Panchayat 	to 	execute the various 	works 	like road 

construction/repair/maintenance, water supply, 	drainage, local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 23 4(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 39 4/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Sirigh - (1992) 4 SCC 

118, The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some.of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41t)  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
N 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

ii. 	Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/Is/an dwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to cate gory (a) or (b) above, they may make due 
representation and the same would be considered forthwith byl.the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum Of' 100 days, which woUld enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain., I  fter, giving them a nOtice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject• to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 	 , . 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to AS in OA 

300/2013. Apparently, some attempt has, been made to categorize, the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-afla, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed 'already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular, selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration, or Paichayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understatidable. 

1-lowever, going by the catena of decisions referred to aboye, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. . 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes ectremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Mministration. However, the Mministration 

shall.address the issue relating to all these employees, who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrigInal Application Nos. 212, 266, 268, 2991  325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 
April4,2014. I 

S/:. 	.1..... .. .... 	 4.. 
K.GEORCEJOSEPH 	 JUSTICE'A.K.BASHEER 

ADMINISTRATWE MEMBER 	 JUDICIAL MEMBER 

'GTflD ,TRI!JE COP! 
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